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SHRI Y. B. CHAVAN : I would like to 

make this point clear. I did say that the 
Internal Affairs Committee did nut meet 
formally to take a deeision. Inform lliy we 
met and we discussed all varieties of problems 
in the country because we have to make a 
review of position in the whole country. But 
we have Dot taken a decision on this matter 
because this was not a matler for decision. 
As I said, this matter is between the Governor 
and the Chief Minister of Gujarat. There· 
fore. there was no occasion for us to take 
a decision. If this i. not contradiction, what 
else is contradiction 1 

SHRI MORARJI DESAI: In the Inter-
nal Affairs Committee yon can discuss 
wbat y{)U like. You can discuss the whole 
world. Nobody can prevent yon from doing 
tbat. BUt when it hlS been pulliished, 
it would· he a contradiction if you say that 
it was not tbe view of the Internal Affair. 
Commitlee of the Cabinet. Bet that is not 
wbat YOI1 bave done. 

MR SPEAKER: I wollld request all j 
of you to resume your •• at.. l 
SHRJ VIKRAM CHAND MAHAJAN: 

(Cham:,a): Sir. I h". lIiv"," notice of a 
calling altern;on and sbort Notice questiea 
about Himachal Pradesh . 

MR. SPEAKER :  I had my hopes <>II 
this side; now they are proving worse. 

SHRI MANUBHAI PATEL: We wilt 
definitely say tbat tbe Governor of Gujarat 
was guided by the informal dtcisi.o1i''';;;;;'-

takes a certain line. \ 

MR. SPEAKER : J tbougbt people from 
Gujarat are ver) mild ami nOlI-aggressive. 
Tlteyare proving much more aggressin than 
Punja bis ... (In ... ,.,.""""ns) Some of them are 
utltnarragable by Ibe cbair ; the,. are unma· 
nagable by tberr leaders. Only Ood C'Ould 
manage them. 

SHRf MANUBHAI PATEL: Let tb. 
SHRI SURENDRANATH DWlVEOY Government behave properly. 

(Kendrapara) : If you lake tbe stand tbat 
it was not a formal decision but it was an 
informal discussion then it would be worse. 

SHRI Y. B. CHAVAN : There is nO 
question of any decision. When we meet 
we certainly discu .. many things informally. 
Wbat can we say about it here 1 

SHRIMATI TARKESHWARI SINHA 
(Basli): Sir. we want your protcction. 
We want only a clarification and not any 
<lHcI1S9lon. How does he counteract the 
impression that ios prevaling in the entire 
C<)Untry blcause of Ibis newspaper repart 1 
It is a deliberate leakage by ODe of the 
Cabinet Ministers that this matter was 
di<lcussed by the Internal Affairs Committee. 
By tbis report very serious damage has been 
done aad it bas undermiBed the institution 
of Governor. 

SHiH MANUBHAI PATEL: The 
Governor of Gujarat is no longer neutral. 
He is -taking a particular line. H. i. laking 
sides 'I'1d be i. liniu~ up witb tb. I"dicate. 
The Governor of Gujarat will be influenced 
b) tbe informal decision Ind no aosurance 
of the Home Minister will belp tlmt . 

VIIf"'''''';tm» 

13.44 bu. 

DEMANDS FOR GRANTS 1970·7I-cootd. 

Ministry of DefeLce-Com.i. 

SHRI N. K. P. SALVE (Belot) : Sir, 
we have been ",ofusiBI strideatIJ and 
vociferously tbat tbe queslion of 4elenee is 
a matter of supreme national importaace to 
aU of us and, therefore, we should keep 
the matter above p.vl)/ arfJiatioaa aad 
pred ilections. But as I b .... d the debale 
yesterday, e!pecially speecbes of certlain 
oppO'litioo members, I found !hat ODe 
particular section of o i~n came-.vt 
with condemnillr: the United States of 
America aad the olber secti9B came out 
with condemning tbe Soviet Ullion. 

13.4!'l bn. 

[MR DBPVTY-SPEAKBR ill" CIMIr} . 
Implied in their arguments wal tbe plea that 
we must show larser dependenc. DB one .f 

the two super """on. 
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Sir, I submit very respectfully that this 
is nOl'merely super-imposing your political 
proformen on matters of defence which we 
are pledged not to do but the entire appro· 
acb to me appears to be hopelessly naive, 
if not absurd, for by now the law of friend-
sbip of the super powers witb otber coun· 
tries is fairly well established and so are 
the rigbts and obligations of their friends. 
If Super Power 'A' now in terms of friend· 
sbip is obliged to give assistance, both 
finaacial and military, to any developing or 
to an under developed country 'B' that does 
not mean further obligation on Super 
Power 'A' not to give similar or bigger help 
to country 'C' wbich country 'C' may use 
to destory tbe country 'B: provided, Sir, 
tbe Super Power feels that its own interests 
are well served by assisting 'C'. In olber 
words, as long as the interests of tbe 
country which is sought to be belped and 
the interests of the Super Power are co-
extensive assistance will be given by Super 
Power, irrespective or its repression on tbe 
friends or Super Powers. Bu t this rigbt 
and authority of the Super Power which is 
at the giving end-fortunately, it is not a 
unilateral rigbt. There is also a right vested 
in the country at the receiving end, that is, 
its right to take it or leave it. Tberefore, 
a question arises when we are at the 
receiving end whether we are going to take 
it or leave it. 

This very theory was propounded by 
tbe British Prime Minister in some what 
fortbright ·but uncoutb terms wben be said, 
"Today in international politics we do not 
bave any permanent friends or permanent 
enemies; we only have permiln-.:nt interests." 
Tborefore, if we want to find a panacea or 
'8 luting solution to our defence problems 
and defence matters it will not come from 
any dependence wbatsoever on anyone of 
tbe two super powers; neitber shall it CDme 
by any dependence on both of them. We 
will bave to solve the prDblems Df defence 
needs and defence preparation by very 
arduDus and as,iduous endeavours tDwards 
self reliance by relyiog solely Dn Our own 
taleats ad on onr Own resources. I wa" 
therefDre, surprised wben some bon. 
Members ~u este  that we should depend 
Dn one of tbe two Super Powers wben 
bOtb of them are "supplyinll arml ID 

Pakistan. II is sbowing preference to Dne 
cui thr!'at against the other cut throat. In 
fact, Sir, Dne cui Ihroat is bad enougb 
aod if you depend on both tbe CUi tbroats 
tbe risk is gDiog to be dDuble. Tberefore, 
since I am interested in the welfare of my 
people, in the weI fare Df my cDuntry and 
don't care two hDots about the United 
States or the Soviet Union if they are not 
going to be friendly to me, I know we have 
sufficient talent in my cDuntry, sufficient 
reSDurces to ca ler to every defellce need s 
and help defen::.: preparations. Tberefore, 
we bave to proceed on our own towards 
self-reliance in military preparations. In 
Ibis connection I must submit at tbis jnuc-
ture th.t the second aspecl of the matter 
which will give us lasting solution to defence 
problems is the pDssibility of making a 
very firm and determined bid towards 
makiog incessaot efforls in bringing abDut 
a sDlution of Ibe outslanding problems tbat 
we bave, eitber witb Pakistan or witb Cbina. 
Certainly, tbe solution of tbese problems 
will have ID be commensurate wilh Ihe 
national bonour and a sense of self-respect 
Df the Indian people. Disputes with 
Pakistan undoubteldy bave been existing 
for a prelty IDng time for over two 
decades. Tbey are difficult but certainly 
not impossible of a sDlutiDn in a more 
bumane and same atmosphere Df a cDnference 
rOOm instead of tbe borders converted intD 
battle fields. I wisb Pakistan realise tb. 
bard realities wbich are embedded in tbe 
various problems surrounding t ~ Kasbmir 
issue. I do not tbink tbat the Kashmir 
issue is impossible of solutiDn in a confere-
nce rODm ~ e tin  that Pakistan need. to 
realise tbat tbe sDlution of tbe Kasbmir 
issue is linked up wi{b tbe question Df tbe 
very survival, the very existence, of our 
secular democracy. 

So far as China ;, concerned, it has 
attained a menaciDusl} devastating dimension 
due to ils formidable military migbt. Tbe 
Cbinese leadership, I must submit, is power-
drunk p'bwer, inebriated, as all despols 
are. Tbe problems, of SinD-Indian border 
dispute wbicb bappens tD be in a stalemate 
for a periDd of nearly 8 years could have 
been solved Iilerally in 8 minutes time Dnly 
if the Chinese leaders were capable Df 
bringing a modicam of sense of malurity, 
sense Df justice and a sense of fairness in 
their altitude and not to act as an imbecile 
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giant. I do bope some day the Chines 
people will be able to come close to the 
Indian people as tbey were before the 
trearcbary of their leaders. That is only 
possible after tbe existing leadersbip of the 
Cbinese people comes to an end. Otherwise, 
it appears difficult. 

Cbina has developed into .lD astounding 
military power. It is the thi. d greatest 
military power. The Report of the Ddenee 
Ministry has given certain figures. China 
bas an army of 33 lakbs; a nJvy of 1,41,000 
men, 9"9 vessels and 33 submarines and 
a very versatile and powerful air force of 
2800 combat aircraft. And this is over and 
above .their powerful nuclear arsenal. 

This is, by any standard, military a 
very powerful country. China is supposed 
to bave an impregnable ,eil of srcrecy. 
Prom Wbere bave tbey got these figures? 
One tbing worst tban our unuer-mllitary 
preparation is to under·estimate the prepa-
ration of Cbina. Tbere is a small story 
about Chinese secrecy Once, an emincnt 
Chinese Surgeon was talking to American 
and British Surgeons. The American Sur· 
geon said tbat in the Unit.d States, neuro· 
surgery was tbe most difficult one and the 
eminent Britisb Surgeon said that the car-
diac surgery, heart surgery, WJS the most 
difficult thing in the United Kingdom. The 
eminent Chinese Surgeon ho·.vever. said that, 
in China, the most difficult operation is 
tonsilectomy removal of tonsil, because no 
one is allowed to open bis or ber mouth, 
tbe patient cannot open his or ber month, 
and, tberefore, we bave to take out toosil. 
tbrougb a long and bazardous route ! Tbat 
is tbe impregnable secrecl of China I bope, 
India bas organised military Intelligence; 
and tbe Defence Ministry bas some one like 
a James Bond to find out what arc tbe ex-
act designs of Cbina or else it is more than 
likely tbat a second time aha we will be 
caught napping. 

It is undoubtedly true that while ma-
king an assessment of our military strategy, 
defence strategy and defence preparations, 
we will bolve to duly reckon the fact, Ibat 
we are surrounded by not only a mighty 
military power but also an extremely un· 
principled and a rutbless neigbbour in Chi-
na. In tbat juxtaposition, in that context, 
it is impossible for me, bowever mucb I 

may nol like t~ do so, not to wholly justif, 
the enlire cxp!nditure we are incurring to 

Ibe tuDe of Rs. 1151,51 crores which ba-
ppens to be Rs 47 crores more tb,n what 
it wa, last year Rs 452 crores on pay and 
allowances; Rs. 451 crores on stores. It is 
3 per cenl of tbe Gro,. National PrClduct 
and 22 per cent of the total Budget of Ih. 
Central Government. B} any stand ard, for 
a deveiopiog country. it is a large expendi-

ture. But how can a mln possessed of hi' 
rational faculties den} this expenditure to 
the Ministry when we know our borders are 

not secure and that our neighbours are 
anxious to get at our .hro.t at the sligptest 
opportunity wben tliey find we are weak ? 

As I went Ihrough the Report. I realised 
there ale certain happy features The first 
tbat struck me is the "Roll Ou" Plan on 
wbich the D.fcnee preparations bave shif-
ted_ The "Roll On" Plan has three salient 
features. The first one is that it is a resour-
ce-based plan in whicb the finances are 
assured including the foreign exchange. The 
second feature wbich is of considerable im-
parlance is ,hOlt it is based on a forecast of 
the defence requirements for a period of 
ten lears. Lastl), the "Roll On" plan itself 
envisages that as Ihe plan ~oes on every 

year, the lear ch II finishes is struck off and 
the next year is taken into account. Tbis 
plan has the merit of cootinuit)', effecti,ity 
.nJ elasticity anu [ bope that Our defence 
preparations will become more streamlined 
and more  efficient witb all tbis 

There is tbe mentiou of the Army. We 
have our Ilte\!th to tail" ratio rationalised 
and improved it is said that our teeth h,.e 
more e o iou~ 'biting o e ~  OUf air 

force has been stabilised at 45 squad rons 
and we are gOing to have improved commu-
nicatioDs system and will have more radars. 
One thing surprising in this report is lb., 
it bas stated: 

"Tbis is related to the role of the Air 
Force in tbe event of war, in providing 
air defence. in supporting tbe ground 
tloa naval forces operationally and logi-
stically and in providing protection to 
vital inslallation, against air attacks". 

This is completely changing the enti re 
approach to war, The linch pin of the 
ail' force power Iioes in attack anct not 
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defence. How can tbe tbree objectives ever 
be well served If you do not play to destroy 
enemy with your air PQwer in his own coun· 
try? I would only hope that the Minister 
would make tbis pOint clear. 

Sir, tben. I was surprised to know that 
the Hindustan Aeronautics Ltd. does not 
bave a Managing Director independent of 
the Chief of Air Staff. Wbat a mockery of 
our national defence is this ! How lon& arc 
we going to have our chief as the Mana· 
gin@, Director or Chairman ? 

THE MINISTER OP STATE IN THE 
MINISTRY OF DEFENCE (SHRI L. N. 
MISHRA): He is part time Chairman. 

SHRI N. K. P. SALVE: I am sorry 
foc tbis terminological inexactitude. But 
the fact remains •••.•• 

SHRI L. N. MISHR/\ : Thore is !Duch 
differences between the two. 

SHRI N. K. P. SALVE: I know tbe 
difference between the Managing Director 
and Chairman. My whole life has been 
wasted dealing with company law affairs. 
My submission is : why is he entrusted the 
chairmanship ? Why i. be Ihere 7 Will the 
Mini_ler explain Ihis 10 m. Is it due to 
dearth of meo ? There is one more thing. 
It is mentioned, very UOfOI tunately. and I 
only hope Ihal it is not correct, that SOme-
body from the private sector is likely to be 
foisted to maoage the HAL. I am sure the 
Defence Minister will not introduce an ele· 
ment of nepotism. There should be DO uncle· 
ism and nepowism in the Defence o ~s  

Our men in the uniform are dediea'ed men. 
Let us not try to hurt their feelings. They 
are seniitive men, as patriotic brave and 
honest men are bound to be. Let us not 
inject politics into them. I am sure it will 
nllt happen and no one from Private sector 
wiN beIUI HAL. If it happens in HAL. there 
will be hell for (be Minister in Parliament, 

The next aspect wbicb I wish to refer to 
is this. It is DOt clear from the report as 
to what steps we have taken for lesser and 
h,ner dependence for Defence raw materials 
from foreign sources. During the war days 
we found that tile fOleian sources from 

which we were gelling raw mateci'lls were 
choked just when we needed them most, I 
don't find in the report as to what progress 
we have made nor is the report stating any· 
thins how for Our pri\ale sector and public 
sector industries have been seared up to 
support, should there be a short war. 

Next i come to our unpragmatic atti-
tude. We have adopted atlitude of unrea· 
lictic pacifism in the matter of nuclear 
policy. To-day only the Defence Minister 
said, 'Come what may; we are not gnlng to 
manufacture atom bomb. We are not going 
to manufacture bydrogen bombs.' But is it 
enough to say tbis 7 I would like to know 
from him. How are you going to defend 
your people in a case of nuclear attack 
Are ~ou absolutely sure that China is never 
going to attack India with nuclear wea-
on~ ? There is One more quesllon. Are 
they making hydrogen bombs, are they 
making nuclear weapons so tbat they m.y 
be kept in cotton wool in case of a conven· 
tional war ? Do you think tbat China is 
going to keep their nuclear arsenal in cotton 
wool 7 As ag.inst the reply which the hon. 
Minister gave today about nuclear policy 
this is what the American President s.ys. 
They are aware about the menance which 
Cbina is capable of causing to tbe USA, the 
danger wbicb exits to the people of USA and 
thi' is what be sa~s  don't care two hoots 
as to what the American President says 
otherwise·but I have tbe bigbest regard for 
the man who takes such a realistic attitude. 
What are we going to get from the paciri'sm 
based on abstract morals and pseudo idea· 
Iism 7 Tbis is what President Nixon said, 
Sir. 

"No administration with tbe responlibi· 
lity for the lives and security of the 
American people could fail to provide 
every possible protectinn against sucb 
eventualities. 

Thus,oo March 14, 1969, I .tated thai 
~ objectivities of tbe Safeguard prog-
ramme : 

This measured deployment is deaisned 
to fulfil three objectives: 

l. Protection of our l811d·based retalia· 
tory forces 8piMt 8 di.eet attack by 
tbe Soviet Uaion. 
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2. Defence of the American people agai· 
n st the kind of nuclear alta ~  which 
Comnmni.! China is likely to be able 
to mount within the decade. 

3. Protection against the po!sibility of 
accidental attacks." 

People in the U.S.A, are worried about 
the possibility of nuclear attack but We 
sittir.g here arc absolutely unconcerned and 
complacent about it In the end. I would 
say. it is the careless shepherds who make 
many a delightful meals f"r the wolves. Let 
not our Defence Minister be a careless she· 
pherd and let not history denounce him as 
a nefence Minister who was careless to the 
people who trusted him sO implicity for their 
safety. 

14 bu. 

MR. DEPUTY -SPEAKER Govern· 
ment party has I hour and 5 minutes OJt of 
which Mr. Salve has taken 15 min,,!e.; 
there are 50 minutes; the Mini"" will be 
taking (hat much time. I do not want to 
shut them out. I will call two from the 
~osition an~ one fro", tho ruli,s p"rly. 
Mr. Ramani. 

~  K. RAMANI.(Coimbatore): Mr. 
Deputy Speaker. Sir, at the ver) oulset. I 
would like to emphasise the point that Ihe 
Defence Policy of our cou,try is a defective 
one. I hope the hon. Mmister of Defence 
will give me a patient hearing and pay his 
careful attention 89 to what should be done 
to modify the present defeace policy. 

Why do I say tbat our Defence Policy 
.is defective ? Is the hoD. Minister of 
Defence tries to find out who are our 
friends and who are enemies, he wiIJ realise 
the predicameat in wbich we are. 

The ad vocates of this policy feel that by 
increasing defence e,penditure every }ear, 
they will be able to effectively implement 

this policy. 

In 1968-69 an amout of Rs. 1051 
crore. was spent on Defence. In 1'69 70 
the Defence Expenditure was 1110 crores; 
in 19iO·71 the Government are going to 
spend Rs. 1150 crores. All of us are aware 
that 52 crores of our countr}men are on 
Ihe e ~e of hunger and starvation; they 
are struggling hard in tbe face of acute 
unemployment problem Iostead of diver-
tiog money on developmeat programme to 
ameliorate the conditions of living of the 
vast majority of ou, people, the Govern· 
ment are to spend this hUlle amount on 
defence. The only rea SOD that they put 
forth for spending this enormous amount 
is that our neighbeurs are hostile and 
inimical. How could this policy be a 
cornet policy, I would ask ? Can we 
afford to enter into an arms race? If we 
are not (·n friendly t<fms with our neigh-
bours and if we continue to live in conflict 
with them. there is no other way except to 
enter into an arms race. 

I am not labouring on the point that 
we should not stren!then the defences 
of the cour.try. Let the o e n en~ take 
all effective steps to safeguard the security 
of the country. If you go through the 
military history of various countries you 
wit' find tbat a proper e ~n e policy would 
be tbat which has a firm base among the 
masse. and which is able to inspire the 
confidence and faith in them. A defence 
policy would be a durable policy only when 
the prohlem of po'eny and hunger faced 
by the people was solved. 

All our neighbouring countries are 
our enemies. We have no good relations 
with China having a population 01 70 crores 

What do our leaders in tbe Government of people. We are in conflict with Paki· 
say? They say that our Defence Policy stan with a population of to crores. We 
has been based on the theory that we have have also some unresolved problems with 
to defend our country from our two hostile Burma. We don't have [lood relation with 
neighbours. namely. China and Paki,tan. Nepal.I request that Ihe Governmoet should 
and we have nO aggressive dcsigu§ on any give serious consideratioll'll to these issues. 
other country. It is crystal clear from If all the neighbour'ng cnuntries continue 
this our Defeoce Policy has been formula- to be our enemies and if this situation is to 
ted on the quick,.nd of hosti'e neighbours pe"ist without any hope of establishing 

_:.n.* to i i ~a n~ s  __ ~e ~ ~ s __ e ~ ~ ~ i n a il  _f r_iendl v reialioo> with any of the<e count. 
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ries. how are we going to defend the 
integrity and freedom of our country. 

Of late radical changes are taking place 
in Pakistan. After toppling down the 
autocratic dictator, the people of Pakistan 
are fighting against re-emergence of dictator. 
ship in tbeir country. Similarly. CIlina 
will be constrained to effect changes in her. 
policy which she ha!! been following so far. 
The arch enemy of China. the United 
States of America. in spite of basic differen· 
ce •• is having pro:racted negotiations with 
China in tbe Polisb Capital. Tbough they 
have not got their a ~a o  at Peking. 
they go to the Capitals of other countries 
whele both of them bave diplomatic repre· 
sentations for the purpose of cond ucting 
negotiations. China is on friendliest of 
lerms with Pakistan and Nepal Though 
relations between Soviet Ru"ia and Cbina 
are strained, th-lugh talk. between Ihem 
hwe hroken down on account of basic 
differences in their appro,ch to problem., 
though there are frequenl border skirmi.he. 
between fhe two countries, yet the Soviet 
Prime M;ni<ter vi.it. P<king; Ihe biggest 
ever deJegation from Soviet Russia is sent 

to Peking to explore the avenue. for 
cstahli<hing frion.lIy relation. with China. 
Why do they do Ihi< ? W< want to ~ in 
amity anj peace with Chin •• Wny do 
th! United States of A nerica and 
th, Soviet Russia hold ta'ks witb China? 
at~ e  mw he the fU'ldlm,nral contra· 

diclion. in th'ir policy th!y c .nnot afford 
I.. ignore the exi.tenoe of 70 crores of 
C'linese people; they ro.li,e that if thoy 
cnglge t e n~el es actiV'ei, in the arms race 
with n view t~ waging a probnged struggle 
aga"'t tho 70 croce. of Chin"e people, 
it would lead them to complete annihila· 
tion and such a policy would h, sui i~al  

That is why they are tryiog to neg-otlate 

and seUle their diff"ence" whatever rna) 
h: :he n.ture of such d;fferences. 

Will our Government ever initiate Sl1ch 

a fruitful poli:y 1 Some of the hon. 
Memb:!rs who preceded r.1e referred to t i~  

II is cbime,J by the Go'/ernrn 'nt that they 
~ uCJhering in an era of changes in their 

roli.:ies and activitie., Blit they h'lve not 

changed their defence policy. I want 10 
~t te here that we cannot go On fighting for 

ever wilh our neighbours, we canDot go on 
increasing our defence expenditure. This 
situation must be changed at once. We 
should take concrete steps to arrive at a 
peaceful settlement with Pakistan acd 
China. We should DOt fail to appreciate 
the changing situation in tbese countries. 
If we do,,'t initiate proper steps in this 
direction, we may have to rely more and 
mOle on the U. S aod U. K. imperialists. 
That is why I say the policy at present 
pursued by the Government is oot the 
right policy. 

In the matter of defence o ~anisation  

the Government continue to have the 
same set up which the erstwhile British 
imperialistic rulers had in our country. 
The relationship tbat exists between the 
officers at the top aDd the soldiers below 
i. roaliy e~ etta le  Tbey are perpetuating 
the same old policy of treating tbe rank 
and file as slaves. S=e hon. Members 
who .poke yesterday noentioned this point. 
The Officers think that they Ilre the sole 
repo.itory of wi.dom and that they are 
only gUlTJiJns of the territorial integrity of 

tho country. Obsessed with this overl'ea· 
in~ attitude they deny the eJerr.entnry 

freedom 10 the soldiers and they do not 
worry about providing the minimum amt"fii-

ties of fir.: to them. This a~ the critici .. m 
mado hcre ye,terday and today. 

To sub.tantiate this point I would give 
one or two examples. Let us lake the 
privilege< and perquisites enjoyed by Ihe 
high off'ccr. in the army. The salaty paid 
p:.:r annum to army officers amounts to 

R •. 4(1,6! .00,000 the total salary annually 
di,\",,,ed to 8! lakh. of soldiers is about 
two hundrod crores of rup<... If you 
cal,'ulalc the amount per head, you will 
find tho wide di'parity between the salaries 
of tho officers and Ihe rank aDd file. In 
the Navy, the officers gel Rs 4,08.00;000 
while the Naval cadets put together get 
only Rs. R,21.00,OOO. 50';{, of the total 
amount disbursed gars 10 the ofricen. If 
you take Air Force Officer. they @et per 
annum R<. 11,1 .. 00.000 The other raDks 
get Ro. 3 t ,02,00,000 To this extent Ihere 
is great difference in their emoluments. 
If you take tho Defence Ministry, the "Iary 
p.tid to 2.>5 offi;:ers comes 10 R •. ,0,95,000. 
,",n amount of Rs 2.81,000 is paid to 276 
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class IV employees; that mean s, SO times 
more is paid to the officers. 

The six Secretaries in the Ministry are 
getting the total salary paid to 276 Class IV 
employees. No other example need be 
cited to show the Ministry is run an how the 
lower grades employees are treated. 

I would refer next to Defence Produc-
tion. Yesterday the hon. Minister. Shri 
L. N. Mishra, said in his speech that there 
were 30 defence production units under the 
Ministry in the field catering to the needs 
of the Defence Forces. He also sated that 
goods worth R s. 200 erores were being 
produced by these faclories. I would like 
to ask how two lakhs of workers engaged 
in these factories are being treated. Are 
they being treated decently ? The problems 
and the demands of these workers are 
manifold. He claimed that the production 
had undoubtedly gone up but there was no 
matching demand, with the consequence 
that retrenchment of these employees might 
come about in the future. If there is 
going to retrenchment among the two lakhs 
of employee.. it will aggravate the unem. 
ployment sitution and a grave crisis will 
ensue. I would request Ihe hon. Minister 
to clarify this point. 

The Government have established these 
factories in collaboration with foreign mo-
nopoly companies. Foreign collaboration 
in what-··in Dorence 7 Not only in the 
Finance Department, not only in the 
Agriculture Department. not only in the 
Industrial Department but in Defence. For-
eign monopoly c.pital is allowed to have 
its say in the vital Defence Sector. Foreign 
Collaboration agreements have ~een entered 
into in the case of Praga Tools, Hindus· 
tan Aeronautics, Bharat Electronics. Goa 
Dock, Mazagaon Dock and in so many 
other projects. The Companies in private 
sector are also awarded large contracts. 
All the jeeps are produced by Tatas and 
Mahindra and Mahindra and Tent cloths 
required by Defence forces is met by the 
private industrie.. The Defencc uniform is 
also produced by the private capitalists 
companies. The pri\'ate monopolists inside 
the country and the foreign monopoly ca-
pitalists have cornered th' defence demand, 
of our country. I am surprised that the 
Ministers have failed to take note of this 

fact. Wbat did the Minister sav yesterday 7 
He said that during the 4tb Plan period 
they haYe decided to by from tbe private sec-
tor goods worth Rs. two hundred crores. 
He also stated that orders for good. to the 
value of Rs. forty Crores have already been 
place with them. On the one hand, it is 
said that the Defence production units 
lInder the Government produce goods worth 
Rs. two hundred crores and si-
nce there is no demand for them there is 
the likelihood of retrenchment among the 
workers; On the other huge orders running 
to crores of rupees are reserved for private 
sector and foreign companies. Not only 
tbis. So far as defence is concerned the 
proposed outlay in the 4th Plan is Rs. 6,200 
crores, out of "hich Rs. 2,200 crores are 
likely to be spent on the purchase of defence 
stores. From where tbis Government will 
buy these stores 7 From private sector fir-
ms, from foreign industrialists and such 
other source,. I am sure that the defence 
production at this rate will never achieve 
self·sufficiency. It is strange that the Go-
vernment are not prepared to confine their 
defence production activit .. s to public sec-
for unit, and the) are eager to let private 
sector and foreign firms to come in this 
field. I would warn the Government that 
this is fraugbt with danger. 

I would say that malpractices in this 
sector are rampant. Let them see their own 
Report. In the Appropriation Accounts, 
from pages 4') to 78. all such malpractices 
have been serialised. In one year alone. a 
10'" of Rs 4.20,91,000 has occurred on 
account of shortage of stores. Corruption 
is corroding the very fabrics of our security 
and the Government merrily enter into co· 
lIaboration agreements with foreign compa-
nies and private sector for meeting the de· 
fence requirements. My view is that defence 
production activities should be exclu· 
sively in the public sector. 

When the country'. freedom was threa-
tened. we recruited Emergency Commission-
ed Officers to defend our moth.dond. It is 
stated in the report on the activities of this 
Ministry that 4253 ECOs had been released 
and of this 1.925 had been given alterna· 
tive employment. I would like to know whe-
ther thoy have really got employment. 249 
have reverted to tbeir previous civil appoi-
ntments and 68 have be,ome selr.emplo-
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( Sbri K. Ramani I 

~e  in agriculture and business. IS66 rele· 
Baed BCOs remained to be rebabilitated. 
Tbey volunteered to sacrfice tbeir lives in 
tbe defence of tbe country. wbat is their 
position now? They are on the streets 
and they are witbout employment even tb· 
ough they are fully qualified. Similarly. 
lakbs of ordinary soldiers have been demo· 
bilised and retired. They have not been 
givell any land either for agricultural or 
for .esidentlal purposes io the states. The 
Ex·Servicemen Welfare Association of my 
constituency.  Coimbatore. hav. sent many 
representations in this regard but they have 
not received any reply. I also got several 
representations from such associations in 
Kaniur at Vduma1pet and other places. Tho· 
ugb I bave forwarded tbem to the autbori· 
ties bere. we have oot so far heard an)' 
thiog from them. These people, who had 
pledged tbeir everything from tbe defence 
of tbe country, are today bomeless and 
heartbless. The} with tbeir families are on· 
tbe streets. I request that something must 
be dooe immediately for these people. 

The Government are following in the 
footsteps oftheir erstwhile imperialistic rna.· 
ters io the matter of running the defence 
organisation. Every day we here tbat the 
Government are tbinking of introducing new 
plicie. and programmes which will inspire 
the confidence and command tbe cooperation 
of the people. But we do not witoess any 
cone rete action in this regard 00 the part 
of the Government. Today Soutb Vietnam 
witb a population of two crores of p"op'e 
fighting  against 3.000 aeroplanes and 61 
lakhs strong army equipped with all tbe teo 
c'bnieal know· how and facilities of American 
imperialism. But the people of South Viet· 
nam. undeterred by all this brute force 
are fighting for their liberation. Not were 
arms but only a real people', army 
witb people', aims alone can defend 
a country. When an hon. Member 
referred 'hi' morning to China launcbing 
sueeessfu,ly an earth .atellite in the space, 
we witnessed in the House nois} scenes. 
I dont meant tbat we should slanishely fo-
llow China. No doubt we have to defend 
our country. Dut, when Appolo 13 was 
brought back to the earth with the astro-
nauts alive, the scien tific achievement of 
America was applaosed by this Ilouse ill a 

resolution. But we don't want even to refer to 
the scientific achievement of China and we 
don't want ever to acknowledge her succcss 
in launChing ao earth satellite in space. 

We bave to establish friendly relations 
witb China and Pakistao by resolving tbe 
existing COnflict, politically and diplomatica· 
Ily as we cannot afford to venture ourselves 
in Ihe costly arms race, with the belp of 
imperialists We have to build up the defe· 
nce of our country with our own resources. 
The ordinary soldiers in the army who are 
the backbone of our fighting forces, should 
be given all ameoities to enable them to live 
a decent life including accommodation fa· 
cilitks. We bave to reorient our Defence 
policy from this new angle. Thanking you, 
Sir, I conclude my speech. 

DR. RAM SUBHAG SINGH (Duxar) 
Now the elections to committees are going 
on and tllere, corrupt and uorair practices 
are heing utilised by the Government, be· 
cause tbree officers are placed tbere on be-
balf of the Government. We have shown 
them to the Returning Officer wbo bas reo 
cognised those officers. As the election is 
being beld under tbe aegis of Parliament, I 
request you to see that Government officers 
are not mis-used. 

SHRI BAL RAJ MADHOK (Soutb Do· 
Ibi)! I want to support the poiot of or· 
der raised by tbe Learler of Ihe Opposition. 
It is a very serious allegation. \\ hen tbe 
election. are being held, the parties are the-
re aud 80 to make use of the Government 
officials, for tbe purpose is misuse of Gove· 
rnment power. This must stop immediately. 

MR. DEPUTY-SPEAKER! A point 
of order can arise only wben it relates to 
the business before tbe House. This doe. not 
relate to the business before of the House. 
Tbe business before tbe House relates to 
the Demaods of the Ministry of Defence. 

SHRI BAL RAJ MADHOK : We want 
to draw the attention of the Government 
through you, because these are Committ-
ees of Parliament to which elections are 
being held. 

MR. DEPUTY SPEAKER 
do it by a separate motioq. 

You can 
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i~ ~ <'Ii? 'fiT l~ <'fi1 ij-~ ~  GlTiI" 

'fiT ffi'fT Of Til" ij-fuqr ~  ilh ~~ it; 
l~~ ~~ f<'lqr ~  I 

SHRI NARENDRA SINGH MAHIDA 
(Anand) : Sri. 1 rise to support the demands 
of lhe Defence Ministry. I pay my tribute 
to lhose officers .nd j.wans who have laid 
down their lives for the country. I am 
also proud of the performance of nur be-
lo>ed defence services. Por the last seven 
year.. they are defending our country from 
the wnrld', mnst difficu!t terrain, extending 
to over a thousand il~s a heigbl ranging 
hetween 10,000 to \8,000 feet. At no time 
anywhere in the hi story of the world w is 
there an army of lakhs of people standing 
in r,!'adiness at such heights .nd in such 
codaiuons. We should be proud of them and 
their p'.:rformance and I want the House to 
pay a tribute tv these jaw.ns and officers 
who. even today. are behind the snow-
covered hills. having .11 the discomforts 
lhat one can expect in this inhospitable . 
region. 1 had the honour of visiting them 
two ye.rs ago and I was touched by lheir 
magnanimity. When we asked them whelher 
they had any complaints, lhey said, no. 
Thai is the spirit. The army is the only best 
service today in lh. country. 
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The soldiers of India are knownt hrough· 
out the centuries right from the time or 
Alexander till today. The other day I read a 
very interesting article by a Greek historian. 
He say. that in BC 326, the Indian army was 
unrivalled even then. They were following 
a system which is just like our present system 
of company, battalion, regiment or division. 
They had the system of Patti, Senamookh, 
Goolma, Gana, Vahini,Pratna, Chammu and 
Akshohini consisting of infantry, cayalry 
and elephants. In the great battle of 
Mababharata, when an army consi .. 
ting of 18 Ak,hohinls took parI, it consis-
ted of 20,33,910 infantry. 12.20.346 
cavalry. 4.06.182 elephants; in all 36.61,038. 
This is the record_ We know the result of 
the great battle of Panipat. Even tbr victors 
bad vanished. Even today tbal principle 
applies. During tbe last world war, even 
the allied armies wbicb won tb: battles 
both in Germany and Japan bad completely 
to feed Germany and Japan. This lesson is 
before the world and that is wby we and 
some otber countries of the world. know· 
ing tbese warfares and tbeir results. ask for 
peace -peace of tbe strong. not of tbe 
weak. For years henceforward, we are 
committed to increasing defence prepared· 
ness and bigb cost of spending. We shall 
have to go on m.nuracturing weapons and 
learn to use them properly and efficiently. 
The defence expenditure for 1970-71 is esti-
mated at Rs. 124\.95 crores. Tbere is an 
increase of Rs. 58.76 crores, over tbe last 
budget. This expenditure is about 4 per 
cent of tbe Gross National Product. I will 
quote Ihe world figures. Countries spending 
3.3 per cent and less are Austria. Belgium, 
Denmark. Finland. Italy, Luxemberg, Spain, 
Switzerland, Bulgaria, Hungary. Rumania, 
India, Indonesia, Japan, New Zealand. tbe 
Pbilippines. Thailand. Soutb Africa and 
Canada. So. we are one of those fewJ!!PUn. 
tries in Ihe world which are spending the 
least. I am quoting this from India in World 
Strategic Env/ron'l1ent. The defence expendi-
ture per capita in India is the second lowest 
the lowest being in Indonesia. So. we should 
not say that we are spending more for our 
defence. 

Let uS see what is the task before u~  

We bave yet to find ways and means to 
retrieve 41,000 sq. miles of Indian territory 

illegally occupied by China. This august 
House has resolved that we shall regain our 
lost territory. That dream is yet to be 
fulfilled. 

China is increasing its strengtb from 
year to year. According to Milila'y Balance 
1969-70 by tbe Institute for Strategic Studio 
es. London. the estimate of the strength of 
Cbina is 3.3 million, an increase of 6 lakhs 
men over tbe estimate of last year. Her 
total naval strength has been estimated at 
1,41.000 men and 969 vessel. including 33 
submarines Tbe total strength of Chinese 
Air Force is 1.80.000 men and 2.800 com,-
bat aircraft. Chinese para-militar) forces 
consist of 3.0J.000 security and border 
troops and 7 million strong peoples' 
militia. 

1 am mentioning here tbe strength of 
China so that we can understand the posi· 
tion and preparo ourselves to face this 
enemy. Cbinese have constructed a new jet 
air base near i all~  north of Chumb 
valley and they have extended tbe airfield 
at Pabari Dzong in Tibet at an altitude of 
14.300 ft. near tbe Bhutan border. These 
airfields are wit bin one hou'rs striking dis-
tance from "sensitive" targets in North and 
Nortb eastern parts of our country. Tbis is 
a threat to our security. Therefore. the 
demands of our Air' Force sbould be given 
first priority. It i, no.Y officially confirmed 
tbat tbe Chinese have built a second link 
road of 75 miles. Mar Kbun-Kbunjerab 
Pass. connecling Pakistan occupied Kash-
mir (Gilgit) with Aksai Chin. our territory 
under Chinese occupation. 

Our other neighbour. Pakistan. has 
received 200 tanks. 100 from NATO su.-
plus stocks througb a European country and 
100 from the Soviet Union. 3 Daphane class 
submarines have also been acquired from 
France. Big powers. both USA and USSR. 
are (e-assessing tbeir policy towards Pakis· 
tdn because of China's increasing ability to 
supp!y free arms. 

Pakistan is also trying to increase its 
naval strength. USSR bas been approacbed 
in tbis respect. It is proposed by Pakistan 
to build a naval base at the small port of 
Gwadar, in the Makran coast, 300 miles west 
of Karachi. in Persian Gulf. We cannot sit 
idle and watcb tbe aglP"essive warfare actio 
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vi lies and increase in equipments of our 
dangerous neighbours. We have to be self-
reliant. I am glad to know of the progress 
made in de fence production. 

I have visited the Mazagon doch last 
year. We have launched one of the mo.t 
modern warships, a wolld class frigate. 
Besides that, we are building destroyers, 
dredgers and passenger-cum-cargo .hips of 
about 15,000 tons. We desire that the Maza-
gon dock should undertake sbip repair work 
because between London and Tok) 0 there 
is no ship·repairing facilities and salvage 
facilities in any of the ports in between. 
The Defence Ministry should examine this 
operation of sbip repair and salvage opera· 
tion because that will give us an opportu· 
nity for earning of foreign exchange. The· 
re bas been a report by the Committee on 
Public Undertakings 1968·69 I may draw 
the attention of the Minister to that: "The 
Committee are not aware of the reasons on 
account of which the Government had not 
treated tbe construction of minesweepers in 
the country for the first time as a develop-
ment order." 

Sir, I had the honour of visiting horder 
roads two years back. I am glad the perfor-
m.nce of border roads is excellent. We have 
sacrificed one man on every mile and the 
work of road construction is still going on. 
lt will have to go on for years. There is 
need for civil defence which people around 
Delhi are not much aware of. In times of 
war how humble we look if we are not 
trained in civil defence. About NCC I want 
the Minister to pay more attention and 
encourage it more. About the re-employ-
ment of army officers I would like to say 
they are the best disciplined persons who 
should be given more opportunity. I requ-
est the Minister, and will keep on emphasis-
ing it-for a memorial for un~no n warriors 
at India Gate. I had the honour of visiting 
the hydrographic survey ship 'Darshak' 
and was impressed by the silent work con-
ducted by Capt. Fraser in the gulf of Cam· 
bay. The encouragement given by this 
Ministry to mountaineering courses is also 
very praiseworthy. I fully support the de-
mands of this Ministry. 

SHRT SAMAR GUHA (Contai) : Sir, 
I will conrine my speech only to the ques-
lion of IDdia's makiD( Duclear IVeapon'. 

Just a few days ago our Defence Minister 
cbarged the Opposition Members with an 
exhibition of bravado in making brave state-
ment in a light-hearted manner. 

I would ask our stout-hearted Defenco 
Minister a few simple but straight questions 
and request him for straight aDswers. 
Firstly, whether there is really a very seri-
(JUS risk in rellard to India's defeDce from 
the nuclear tbreat of China? If so, whether 
any strategic or tactical nuclear attack 
by China can have a de\"astating effect on 
our defence within a few minutes? Thirdly, 
whether China with a limited objective aDd 
in a limited sector, with tactical nuclear 
weapons, can knock out our Himalyan de-
fence measures within a very .hol t time 
and effect a decisive ,ictor}' in those areas 
and then backed by pro ·Chinese political 
army inside the country.which is known .11 
over the world as 5th column·can create 
militar) havoc as well as political havoc 
as we have seen in Cambodia and 
Vietnam? 

I also want to know from the hOD. 
Minister whether any Duclear. either 
strategic or tactical, attack on India 
by ChiD a will automatically lead to any 
intematioDal nuclear confi,gration? I also 
want to know from the Defence Minister 
whether, in the event of any nuclear threat 
or nuclear attack. either strategic or 
tactical, by China, an) super power, either 
singly or joinll), will come to the aid of 
India. 

I know the answers. If the amwer is 
"No" to these straight Questions of mine 
it will be of the biggest dimension. 

\\-heD I was talking about India deve-
loping nuclear weapon either strategic or 
tactical. I was not talking like a simpleton 
or a naive. I know its implications. The 
first Hirosbima bomb had a toll of 75,000 
lives of innocent Japanese and 150,000 
people were seriously injured. In the case 
of Nagasbaki, the casually was some what 
less due to it; terrainolls contour. 

The first thermo-nuclear experiment, the 
crude device that was undertakeD by U. S. 
A, of 15 MegatoDs capacity had the 
explos;,'e power of mOre than the total 
explosive capacity med by all the CouDtr;es 
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during the period of sIx years of the last 
war. One single thermo-nuclear blast of 
15 Megaton capacity has tbe explosive 
power of more than tbe total explosive 
capacity used by all the powers during the 
entire period of the last war. 

I have also an idea that in 3 minutes 
of full.f1edged nuclear conflagration in the 
world. 30 croreo of people will be finished. 
I also know that even a single thermo-nu-
clear blast of 15 Megaton can finish Delhi. 
Cal:ultd. London. Wasbington or any big 
city of the world. all tbe area within a 
radius of 28 miles. 

It has also been calculated that 4 or 5/ 
20-30 Megaton hydrogen bomb can com-
pletely finish France or U. K. 

I ask One question. when the United 
Kingdom and also France have tbe assura-
nce of the 11. S. A. that in the event of 
any nuclear threat by Russia, they will 
have the full-fledged aid. complete aid. 
from the U. S A.. as regards retaliatory 
measure, knowing al( this and also that 
the nuclear conflagration means annihila· 
lioll. why still the United Kingdom and 
france have dC"eloped a nuclear deterrent ? 
Why still the United Kingdom maintain tOO 
F·III type of aircraft as delivivry measure 
of nucle,n weapons? Why Frallce have deve-
loped 40 Force de Frappe, a particular type 
of longrange bombers? Why have they done 
so ? The reason is that the nuclear deterrent 
is the l>est way to safeguard the country 
ag linst war. particular1; nuclear war. again !It 
"nv threat of any power and also to stabi-
lise their relations and to have 8 balance 
of power with any country that may be 
inimical to them. 

Another importart question that I ask 
is whether there is any international 
guarantee that if India is attack'd by China. 
I mean, if the a es~ion is of a nocle-ar 
type ? There is no guarantee for India. 
In 1967. India had sent a mission both to 
Moscow and Washington just to sound 
them whether. in the event of any nuclear 
threat by China. either America or RU5'ia 
will come to the aid of India. The re_pon.e 
wa, nil, only a rebuff. only a su ~estion 

was made lay these Super P.,wers that if 

such a  . hillS happens, then the U. S, A. 
will take the matter to the U N. O. We 
know what happens when such matter is 
taken to the U. N. O. We know the case 
of Ka'bmir. We know the glaring example 
of Israel. Therefore. in the event of any 
nuclear attack by Cbina, we have no de-
fence except annihilation and the probability 
of being knocked out of our defence com-
l~  in the northern range to be followed 
by political complications that will be 
created by those pro-Chinese elements the 
e i~ilion of which we saw in the morning 
toda). 

Sir. 1 do DOt want to deal with strategic 
nuclear weapons. It is known to all of us 
that the development of strategic and 
tactical nuclear weapons have changed the 
'ery coocept of strategy of war. The 
development of nuclear tactical weapons 
bave completely upset the balance of 
conventional warfare, particularly, in tactical 
confrontation, and having its major effect 
ton stratellic aspect also. [ am not arguing 
tbe case of strategic nuclear weapons. 
Let u. take the case of tactical nuclear 
weapons. I mean nuclear annon~  nuclear 
mortar<. It is known that the fire power 
or the explosive power of a nuc1ear cannon 
shot or n"clear mortar compared with the 
capacity of a conventional mortar or a 
con"entional cannOn shot is 1 )0.000 to 
5000;) ti:nes higher. Therefore. one can 
imagine what an amount of havoc one 
sin~le nuclear cannon flhot or a nudear 

mortar shot would do to the whole range 
of Ollr army placed in Nathu La or in 
s"me other similar valley or in some other 
H'm,layan re@ion like NEFA or Ladakh_ 
I know that the development of strategic 
nuclear WertpOnR i ol e~ huge cost. deve-

lopment of technology and also delivery 
sy;tem and also there i. the questioo of 
time factor is also there to develop strategic 
nuclear weapons_ I want to know what 
stands in the way of making tactical nuclear 
weapon. Our Minister has made a very 
brolve statement Ihi'l morning that nothing 
stands in the way of Iodia's developing an 
independent nuclear power in regard to 
nuclcar weapons also. I wa.,t a categorical 
answer from the Minister. Leave aside the 
issue of developing strategic weapons. That. 
I have already said involves huge cost. It 
involves 8 delivery system and other tech-
nological developments Wl1at Stallds if! 
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tbe way of tbe Government allowing our 
Defence scienlisls developing nuclear 
weapens ? 

I want to develop the ralionale parti-
cularly for the laclical nuclear weapons. 
Firstly. nuclear deterrence, and in the case 

of India tact'cal nuclear delerrence, is Ihe 
best guaranlee not to make war but to 
prevent war hy China or Pakistan against 

Indi,. Secondly, lhe exi,tence of stockpile of 
even rudimenlary taclical nuclear shots 
will inevitably change the expectation of 
both China and Pakistan and the balance 
of such p'ychological change ... ill go in 
favour of India. Thirdly. tactical nuclear 
deterrence of India will Slabilise Himalayan 
as well a. Pakistani fronl' and stop black-
mailing against India by China or Pakistan. 
Fourthly, it will s~o  surprise incursions 
by China or Pakistan against Indian fron-
tIers and match \ superiority of freedom of 
Chin. to concentrale her arm, al places 
of its choice. 

Fifthly, taclical nuclear delerrence by 
India" ill help 10 reduce our continued 
expenditure on expansion of con"entional 

army and weapons. Sixthly, objectives of 
Non Proliferation Treaty will be effeclive 
Dnd guaranlee for retaliatory measure 
a1!ainst India's nuclear adversary will be 
achieved more competitively. Seventhly. 
it will have a sobering effect on China and 
Pakistan regarding the mad race for expan-
sion of defence expenditure and as also of 
conventional arms. Eighlhly. the present 
illusion of spontaneous escalation of inter-
nalional conflagration in the event of 
Chinese slralegic or tactical nuclear 
attack (n Indi. will turn into a reality to 
the benefit of InJia. Ninthly, it will 
increase the uncertainty of China regarding 
the wnsequenccs of nuclear adventure 
against India as regards probable retaliator) 
measures hy the Super Powers. Tenlhly, 
nuclear deterrence by India will make 
Pakistan realise that any m Iitar) adventure 
arainst India with conventional weapons 

will prove suicidal for ber. Elevenlhly. 
India's prestige and image as an independent 
power will increase enabling ber to play 
an effective role in tbe international 
balance of power to her advantage. And, 
'.,'Iy, the morale of tho Indian army and 
people will incre.,e immemelr for an 

effective defence of the oatiooal frOOliers 
of our country. 

H Indla developed nuclear deterrence, 
there would have been perhaps (10 sucb 
conflict as we saw in 1962 or 1965 with 
China or witb Pakistan. Why France 
developed nuclear deterrent, I would like 
to quole what Gen. A. bam of France, 
as he stated : He said: 

"Dhappearance ot nuel.at" detefreace will 
be a frightful ca1ast'roplle Ibr we would 
then loSe the benefIt of fh1e stability 
cteated by AtOm in our rnpllHY evolvin, 
world." 

I W8'tlt to aslt: tlie Minister, what stands in 
tbe Way of India dot inaJtitlg tactical 
nuclear weapons t tbere is no question of 
cost being unmanageable. There is no 
qnt:Stinn of beRing of ~ ll tii al deve-
lopment; or laclt cif nuclenr explosives. 
There is no question of know· how tecbniq-
ues. H Ibe Minister says it i. nbt poftihle, 
with all sense of responsibtlilY, I will say. 
either he is misleading the House, or I 
... iII say ... hat he sa}s is--I will not say lie-
untruth in thb House. 

The UNO experts have estimated the 
cost to be Rs. 1300 crores for development of 
10 nuclear bombs without delivery system, 
for strategic weapons, that means. R •• 130 
crores eVelY year. Wilh a delivery system, 
tkey say it would be Rs. 4400 crores. This 
is according to tbe UN estimate. This has 
no relevance to condilions in india. The 
basis of their calculation. does not apply tp 
India even if you want to make stfaieglc 
nuclear weapons. The UN Secretary 
General's rerort has said IMt ally country 
Iii Ihe w .• rld cali make Ihe Hiroshima type 
or Nagas3li:i type 10 nuclosr crude bombs 
with on!) 2 mittiob dollors. They did aiol 
use tbe word 'crude' bilt tbey said tliat 
any country can make such ffircishima 
type hombs. 10 buclear bombs clln be 
made in India, even on the basis of the 
UNO report only ""ith Rs. I crore. t bave 
g(}ne .litouah tbe cost c.jcul"lions, Ihc coSt 
cir n ati~ tactical nuclear ea on~s  

The cost of making taotical nuclear 
weapons in Indian conditions should be 
~al utate  On tile followiog asi~  
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(I) Explosives like plutonium or ur&n-
ium ~ for making  each bomb or 
nuclear shot for tactical nuclear 
weapon like nuclear cannon or 
mortar will be of the range between 
S to 8 k. g. as criticality of fission 
type tactical weapons are limited by 
its size. 

(2) India is the 7tb advanced nuclear 
country in the world baving deve-
loped all tbe technological preli-
minarie. for making tactical nu· 
clear weapons. 

(3). India bas already developed the 
process of fabricating uranium 
required by reactors. 

(4) India has developed effective\) 
electronic technology. 

(S) India is making enou~  moderator 
like heavy water and now export-
ing 65% nf its production. 

(6) India has developed plutonium 
separation plant. 

(7) Jndia has set up plutonium plant 
for stock pile of plutonium. 

(8) India has enougb stock of plulo-
nium for making a few dozens of 
tactical nuclear weapons at the 
moment. 

15 lin. 

Sir, it will sound fantastic to many 
uninformed persons in this House, but, 
it is a fact that if the Government decides 
to make tactical weapons first, detonation 
of atomic device can be done by our Scien-
tists within three months and at a cost of 
less than Rs. 25 lakhs if this lest is made 
in a desert or in an island: if tbe test made i. 
underground, tbe cost may be about Rs 50 
lakbs. Within six montbs, Indian can 
produce a few dozens of tactical nuclear 
shots and every year it can be increased by 
a few dozens more. We have plutonium. 
What is required is efforts on our part to 
devise mechanical means to co'lect it and 
QQ ~ t it i"to iti~al ~i e  by ~ i al 

explosiyes or electrical thrust. We have 
electronic arrangements: we haye lead just 
to COVer tbe sbell of such atomic Device. 
When you haye enough plutonium, enough 
lead electronics and other chemical and 
c1ectlical apparatus, wbat is required is 
our efforts to spontaneously collect them 
and to convert them into critical sizes, for 
detonations of nuclear explosive. 

Our Defence Minister is a brave man 
of Punjab being, born in a brave Sikh 
community. He bas made so many assu· 
ranees for giving pay aI;d allowances and 
pensions and otber benefits to INA and 
other arm) personnel. I cbarge tbe Minister 
tbat he has not done anything to introduce 
t:le military tradition and heritage of 
Netali Subbas Chandra Bose in tbe Indian 
Army. For the last three years' I bave 
been demanding this. He being a brave 
man of Punjab and being a f,Ollower of tbe 
great Guru Gobind Singh, Ranjit Singh and 
other heroes of Punjab, I hope be would 
instal portraits of Netaji Subhas Bose 
in important places of Indian Army  for the 
part he had played in the I. N. A. We 
rarely see such a military genius among 
tbe national heroes of our country. So far 
he bas not done an) thing. This is my 
charge against him and I shall repeat it 
a~ain I hope this time he will take steps 
to introduce the image of Netaji in the 
Indian Army. 

SHRI S. M. BANERJEE (Kanpur) 
Sir. before you call the Member, I wou Id 
like to make one observation. That is 
ahout the last portion of wbat Sbri Guha 
spoke. 

MR. DEPUTY·SPEAKER : No, no. 

SHRI S. M. BANERJEE: I am only 
,aying that the last portion of what he 
said should ~ot ~o to the press. This is a 
secret thing. If this goes out, other coun-
tries will stnrt manufacturing them. So, 
let us keep that as secret. 

...n ~  ~ mfOrT (<lTl1'ril) ; "tfT-
E<fe'f ~~  ~~ ij- ~~ ll1"'{ifrll ~  
I5rr ~ i  fe-if, ;r ,en ~ .... rtl"r ifllHr 
ifrf<f if; fqqq it ~ iTg-<f ~  ';{1'll'flif ~i  

~ l  ~ I ~  ~  ~ fii 9;f"f i l ~ ~ 
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it ~ 'IfT,,;:rr f;:r'f;<'f orr;:rT 'ifrftl:!; f'f; ~ i 

~i o  ~en n ~  ~  it W ~ i  

~  ~ ~ ~~ <r.1 ~ l  it ~  ~ i  

'fffl!1:!; I it {PI 'ltOT ~ Fn if<r ~ ~  IflfT 

~ fi> orT iro f'IRIT ~  ~ it ~ t iro 

<n: ~~  ~~ ~i t~  ~ 'f;) ~ ~  

~ OfRT l t~ fif; ~i  ~  if; <'fTlT if;q.r 

l ~ l i li  ~  it ~l ij'T'iI'i!t ~  m 
ij'qq ~  <n: ~l~ ~ i  ~ <n: ~ 

l li i~ ~  i ~ ij''Ii'i!t ~ m ~ if; foro: ~ 
dm ~ I f"R'T fl:''f ~ ~  if; ~  it lTil: 
~  ~ i ~ o ~  ~~  ~l  'fiT ~ 

i ~ l ~ n ~ ~ i ~i ~ 

it ~  fqi'\''TT I 

~~ 'fiT ~ l  if;".,. ~~ Ji l'f ~  it'W-
+I ff(f if;' ~  it ~  ~ I f;r;r 

«f'fif;T 'fiT ~l  ~ i ~ i ~ ~~~ l ~ ~o i t 

~ fif; ~ ~ if; lt l ~  if; f<'fl:!; 

l ~i  t ~ ~ ~l  ~ 'fi'T ~ 'lfTq.fT 'fiT 
<TifrtCf i ~~  efT ~  iR 'liT f'f;ij' qnm: 

'H m m ~ wr ~ if; ful:!; wfr.f 
i~i ii  o ~ ~~ ito t lit 

~ l  it ~ ~ orR 'fi'r 'if'lT 'lit I it 
~ crr't it if;cr.,. ~ ~  CfT(f ~  ~ 

~ fi> ~~ ~ if; .n «f;:r'fi' ~n  ~  

m ~ ~  if; ~ lii t ~ it iI'Ii it ~ 
~  'H ~~ 'liT ij'TIITiI'f 'liT ~l l  i~ ~ ~  

.n ~~ ~  ~ l  if; foro: ~  wr ~ if; 
fOflt ~ ~  Ofil ;,.; if; '!ilifT <T'fi ~ ilm 

~  f'fi' ~~ it ~it orTIf ~ ~  ~~  

for;:r if; If"f it li~  Q;'Ii ~ if; fOflt i ~ 

~ ~  'fliff'li' ~ 'fi'T ij'-ilnr f'f;(l'T ~ 

l ~ l  if; ~  ~  i ~ ~ ~ ~  ~  

~ ~  ~  CfT ij'iI it l ~  l ~ i3'<@ <r.T 

'fg'''l'TT I 

~ if; fl:'orT it 1111 ilT(f oll:'T ~  ~i Q  

~ fifi llR ~  ~  ~~ i ~  

~ ij'l"WIffl ~ it if; i ~~ fm ~~ if; [TU 

l ~ qT i l ~ ~ ~ l ~ ~ 'l'T ilm 

~ 'liT crrCf i ~  ;;rTQ'r ~  CfT I:!;'fi' ~ ~~l 

f<firor ~  if; ro<rCf "'T ~ CfT(f 'fi'tr 
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~  J. MALHOTRA (Jammu): 
As usual, our Defence debate has been 
dominated by two main points, on which 
last year also a lot of emphssis was laid 
in tbb House. One is the manufacture of 
nuclear bombs and weapons., and the 
other general defencc preparedness of tbe 
counlry. 

I am a little surprise that every year. 
whenever .Bny statement is made regarding 
our D:fence policy, I hardly find any 
cbanp in tbe general approacb or in the 
basic reasons fDr ma'ntaioinll tbis Idad of 
defence policy. What is required is tbat we 
should so alert and so prepared, and suITici· 
ent information and material sbould be 
available with us witb' regard to tbe cbans-
ing situation in tbo,. couotries witb wbom 
we beve got unfriendly relations, China 
and Pakistan wbo bave illegally occupied 
our areas. that what happens in tbose 
countries must bave an impact and reflee-
tion on our defence, policy. 

Since last year what ha, happened in 
Pakistan, especially in Ihe Pakistan-occu-
pied area of Jammu and Kasbmir, is a 
mailer of great coneern to us. In tbe annual 
review of the Inst'tute for Defence Studies 
aad Analyses, I think they bave made a 
failly good study and they have given us 
very oignificlnt information. In the chapter 
on China it is said, I am quoting: 

"Two sigaificant developments in 
Sino· Pakistani relations duriag 1969 

were (i) the leopening of the 418-
lLilc trade route (tbe historic Silk 
Road linking Kashgar in Sinkiang 
witb Gilgit in Pak-occupied Kasb-
mir tbrough the MiD taka Pass), in 
August, and (ii) tb. construction of 
a new 70-rr.i1e lateral road CODnec-
ting Morkhun in otcupi.d Kashmir 
with Ihe 16.000 feet high Khunjerab 
Pass on lbe Kasbmir.Sinki.ng lor. 
der. Some 12.000 Cbinese PLA men 
were reported to have heen induc-
ted into Kashmk to construct the 
latter load, "fiicb linb two other 
stlalqic: roads-the Aksai Chin and 
11Ie Gilgit·Kasbgar roads." 

Apart from all tbese, tbere bave been 
reports recently tbat some Chinese trained 
Pakistani persoDnel have come into pakis-
taoi occupied Blea. An organisation by llle 
name of Alburk is functioning tbere to 
make anotber attempt at infiltration into 
Jammu and Kashmir State and carry out 
sabotage acth ities. Wben I brougbt this up 
about six montbs ag,o to the notice of the 
Defence Minister. he said tbat he was 
not aware of what was bappening about 
this road. This is what has been done in 
tbat area with Chinese belp_ In this very 
area a railway link is beina establisbed 
between Dehra Gazi Kban and occupied 
Kashmir at an ~sti at  cost of Rs 100 
million and it will be compleled in May 1971. 
On our side for tbe la.t ten years we had 
been stressing on tbe Central Government 
tbe need to connect by rail Pathankot with 
Jammu. After ten years tbat work bas 
started Look at Pakistan. They will start 
and finisb their railway line by May 1971. 
With improved rail aad road communic,t-
ions, cerlainly Pakistan gets into a position of ~ 
advantage in regard to military planning,,; 
and strategy. There have been certain deve-· 
lopments of significance both in Cbina-, 
aad Pakistan which should bave had their-: 
impact on our derence and made them 
reflect about our defence policy.· We have 
nr! given terious tbought to this pr.:JbJem. 
Instead we bave a debate whether we 
should manufacture nuclear weapons or not. 
This <'country must be told thc e>Ulct posi-
tion o· ou: defence preplredness and where 
we are lackiDS. If we lack planes. we should 
get planes from which"ver source we Can 
get. It is a fact that Pakistan is increasing 
its military .trengtb. Cbina is already abead 
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of us. It is no use saying that we shall get 
back tbe area occupied b} China and Pakis-
tan. What is our practical policy ? As far 
as Pakistani occupied area is cnncerned, 
what is their specific proposal to get that 
are a back ? If the} are not in a j:osition 
to clear that area, they must adopt a realis· 
tic policy and see if the dispute could be 
settled with Pakistan by some kind of 
agreement. When I say this, there is danger 
of collusion between Pakistan and China 
and the tbreat is growing. 

In this connection, I should like to pay 
my high tribute to tbe officers and jawans 
of the tbree Services. Recently tbe Defe-
nce Consultative Committee group visited 
Ladakh and other forward area s in Jammu 
and Kashmir. I am proud to say that at 
those great heights under unfavourable w_a· 
ther conditions and other difficulties their 
morale was very high and they expcet from 
us that whatever minimum needs tbey requ-
ire by way of equipment and others materi-
als mnst be given in time in enough quan· 
tities. There i. a specific problem as far a. 
the Jawans posted in Ladakh are concerned. 
I was really surprised to learn that civilians 
who are posted by the State Government and 
the Central Government get twice as much 
as the jawans by way of allowances for be-
ing posted at high altitudes. 

Sir, previously also we had brougbt tbis 
to the notice of tbe bon. Minister. and I 
would again like to emphasise tbat we 
should give first priority to this kind of 
programme, namely, to see th.t not only in 
the matter of emoluments but whatever 
other facilitle. and amenities our jawans 
require for being a better.equipped fighting 
men, they sbould be given to them. 

As long as tbere is hostility between 
India and Pakistan, we the people of 
Jammu and Kashmir will always have the 
border problems. A. I mentioned earlier, not 
only in tbe Gilgit arca, but things have 
come to our notice that even in Poonch and 
otber Pakistan occupied areas great sabotage 
activities for infiltration are going on. What 
I would like to emphasise upon the bon. 
Minister is that as far as the State of 
Jammu and Kashmir's border rehabilitation 
problems are conceroed, the Central Govero-

ment must give financial help to I he State 
Government for Ihe reseltlement of ex·ser· 
vicemen On the borders wberever it is possi. 
ble. We will delive two advaotages from 
this kind of programme. One is that there 
wit! be a proper resettlement of tbe ex·ser· 
vicemen, and tbe other is that our borders, 
from the civilian point of view. will also 
become strong and the army will have the 
need to face less problems. 

We bave also been emphasising over and 
over again that as far as Ihe army intelli· 
gence and other iotelligence is concerned, 
tbere have beeo instances in the past, of 
failure of the iotelligence agencies. Keeping 
in view the gravest threat whicb we are 
now facing from Pakistan and China, I 
would like to emphasise upon the hOD. 
Minisler thaI he sbould see that whatever 
is required to strengthen our intelligence 
agencies. wbether it is lhe army or other 
agencies. it should be done, so that we 
should always have proper and sufficient 
information to finalise our defence prep.re-
dness and to be in a better position to face 
the threat from Pakistan and China. 
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.. Right from your talting over as 
Chief of the Army Staff, our 
defeDCe jawans have become assu-
red of their families, welfare. as 
added by some of the soldiers. 
Taking into consideration tbe fdct 
I wish to invite your attention to 
an instance wherein a soldier of 
my Constituency (Bakewar.Etawah. 
UP) has been badly victimiseG and 
beaten by tbe local civil police of 
Bakewar Police Sta tion and hi. 
licensed gun was snatched from 
his legal possession in the alleged 
name of law and order ..... 

,Tifi C\Q ~ i  'IT ~~ ~~~  

ofter ~  ~ ~~ li  ~ 'lOT "fmra-

~ ~ i ~  ~ f"flfT IfIlT I ~ .,-1mT 

Gr;ror ~~  'lOT i ~ ~ l ~ lITT1l'T : 

• Dear Mr. Bhadauria, 

I am in receipt of your letter of 23 
Febry 70, for which I thank you. 

I am having the necessary investiga tions 
made and will let you know the results 
later. I appreciate very much tbe c'oDcern 
and sympathy you have displayed over this 
case. 

With kind regards, 

Yours sincerely, 
SHFJ Manekshaw" 
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MR. DEPUTY-SPEAKER : He may 
pass it on to the hon. Minister. 

SHRIMATI SHARDA MUKERJEE 
(Ralnagiri) : Mr. Deputy Speaker. Sir. this 
morning we had a tumultous discussion on 
the Chinese launching an earth satellite. 
I do not want to draw the attention of the 
House to the same question again but I do 
""aot tn say this that no longer can Ind'a 

afford to ignore tbis and ignore tbe fact 
that in the official communique issued by 
the Chinese Government there is a call to 
the Chinese people that they prepare for 
war. But in the midst of these developments 
it is surprising the Ministry has e~ent  

the same sort 91 report with garbled plati· 
tudes and out·dated cliches. 

15.40 bra. 

[SHRI SHRI CHAND GOYAL in the Chair.) 

Withollt being emotional or anything abOll' 
it. let us Iry to asse.s the problem. Let us 
try to as~ess it in rebtioll to our national 
strategy. The immediate problem that the 
country faces is an invilible and chronic 
state of war of attrition on our borders. 
Alonl witb that. tbere Is an added question 
of aided insurrectionists .etting support 
from Ch'ns and Pakistan. Bacb day. these 
aided in,urrectionists are sainina in strenttb. 
It is thought that due to the present pre-oec-
up.tion of Cbina and Pakistan. Ihere i. no 
immediate and imminent threat of war or 
of large-scale ho,tilities on our frontiers. 

What is the long-term problem? The 
long· term problem IS this that there is the 
proximity of two vcry power ful nations on 
our bMc\ers, the U. S.  S. R. and China. 
The U S.  S. R. i. alread) a super-power 
and China sbows tbe Potential of becoming 
one in the next decade. So. wbether you 
like it or not. there i. no escape from t ~ 

fact that in tbe foreseeable future. Asia will 
be the centre of world tension a. Europe 
was in the 30.. In these days. it was 
Hitler and the rise of dictators which 
created tbis situation. Today. we face the 
expansionist policies of China and also the 
fact that botb tbe U. S. S. R. and the U. 
S. A. are seok ing to have In appreciable 
control over economic and political sphere 
;n this p,ut of the world whicb tas more 
than half the world's total population. 
Therefore. tbe deci.ion·makers of India 
bave before them the cboice of making 
India tbe patb-finder of peace and stability 
in Asia. And this tbey can do by having 
a determined national policy and also by 
realising the fact th.t non-alignment need 
not mean a total abdication of their le.pop-
.ibility. 
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Such a policy tbe people of India will 
understand and will support India mu,t 
also generate conviction in its policy in tbe 
international world by suitable action. It is 
not enougb for India to say that she is 
non·aligned. This must be matched by 
suitable actions. For in,tance, in 1965, 
did we not support Malaysia? But some-
how we seem to be inclining towards a 
very contradictory policy. For example. 
I could not understand the policy of the 
Government in welcoming or in showing an 
inclination to support the P. R. G. It is 
not only the Government but the country 
does not know which way the Goveroment 
want to go. 

SHRI RANJEET SINGH (KbalilabadJ 
It is the Go>eroment which does not koow 
which way they should go. 

SHRIMATI SHARDA MUKERJEE: 
In'the alternative either thoy take tbe direct 
metbod or tbey can decide to pl. y  a 
negative role and cboose to be led by 
tbe super powers. It matters little wbicb 
is tbe super power wbicb leads our country 
by tbe nose the USA or tbe Soviet U nioo, 
because tbe aims and objectives of any 
super power are tbe same. Let tbe Govern· 
ment tben stand by known and declared 
policies and principles and tbe country 
will eitber approve of tbose policies and 
support them and go aloog witb tbem or 
tbe country may disapprove and decide to 
tbrow tbem out. But tbis opportunism, 
both in tbeir intern,l and external poliCies. 
will carry no conviction eitber bere or 
abroad. Opportunism is, I tbink. the 
greatest tbreat to our country. Wbat do 
we see in tbe report of tbe Ministry. On 
tbe very first page regarding Cbina it says : 

"It will be our offort to keep our 
doors opeD. n 

SHRI RANJEET SINGH : Not to 
their troops I bope, Sardar Sabib. 

SHRIMATI SH<l.RDA MUKERJEE 
Tbis open door policy of tbe Government 
to welcome all explains tbe immobility and 
inaction of our forces when tbey are con-
fronted by insurrectionists on our borders. 
I won't call them guerillas. 1 don't tbink 
they show any sustained effort. They are 
just insurrectionists. Why is it tbat wben 

you bave lbe entire army concentrated On 
your borders you are not able to control 
a bandful of tbese insunectionists ? Does 
the Government believe that India can bope 
to reach ac;ommodalion with China? If 
tbe Government believe so, let the 
Government come out and say so. 
lt bas been pro.ed tbat if tbe Soviet 
Union h Jd to choose in a conflict between 
China and India, the chances are tbat the 
Soviet Union could not afford to oppose 
China. Tbis is the fact of the case. Soviet 
Union could not afford to oppose China. 
On the olber band. I visualise tbat in 
future. the two sister countries' Pakistan 
and India, will learn to live togetber be. 
cause tbere will be no peace, security or 
progress in tbis part of tbe world unless 
we learn to live in peace wilb eacb otber. 
Have not the countries of Europe learnt 
to do tbis? Have France and Germany, 
after figbting tbeir bitter, acrimonious and 
destructive war, not learnt to live together ? 

AN HON MEMBER : They are more 
sensible. 

SHRIMATI SHARDA MUKERJEE: 
In tbis not the only policy is this not the 
only patb tbat ihe Government of India 
will bave to adopt? If India wants inter-
nal peace and security, 1 am afraid, sbe 
must learn to choose wbicb enemy sbe will 
bave to confront and witb whicb enemy sbe 
could learn to c'Jrne to terms. But we do 
not know today and tbis report gives no 
clue whatsoever. If we do not know it, do 
you tbink tbe armed forces know it. Wbat 
••• ctly is tbe cbaster to tbe Armed forces ? 
Tbat is wbat one would like to know. Let 
us try and mal<e an analysis of tbe defence 
expenditure. On tbe revenue account, tbe 
net expenditure shown is Ro. 1017.84 
crores. Rs. 38.52 crores more than last 
year. Tbe explanation is that tbe increase 
is ouinly on pay and allowances, etc. The 
figures on capital account are R s. 133.1>7 
crores, that is. more than in 69·70 by Rs. 
~  crores And the explanation given is, 
increase mainly on purcbase of sbips and 
works. Tbe Go,erolDeot's stand is this that 
all the replacement of tbese items for this 
buge manpower are to be mel from a static 
capital accouat. Let us undentand tbe re-
venue account eKpenditure. Tbe figure is 
Rs. ~  crores on pay and allowances. 
Of tbis NCC accounts for RI. 197 lakbs. 
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,( Sbrimati Sharda Mukerjee] 

Wbat does it give you 7 Tbe Government 
says. there is DO money for a nuclear 
deterrent programme. Tbe entire progra· 
mme for 10 years could be financed if you 
only learn to spend your money more sensi· 
bly, if you allocate your resources in a 
more pl1lDned manner. 

Tbe Air Force account for Rs. 42 
crOfes and Navy Rs 12.37 crores. One 
interesting tbing is this. On the capital 
account for ~  what is the expenditure ? 
It is almost nil. The Navy we are told has 
got Rs. ~  crores worth of ships; the 
Air Force nil ellcept tbe aviation stores 
wortb 89.30crores. What is the deduction 
'ODe draws from these things? It is tbis, 
that we reject as untonable tbe Defence 
Ministry's assurance given in the report 
that our armed fDrces are properly equi-
'pped. In the alternative, if it is the Govern-
ment's stand that suitable and adequate 
equipment is being given to the forces, then 
tbis eqnipment is being given apiDst mili-
tary aid, and this military aid, wherever it 
is coming from, is not ratified by Parlia-
ment and it is Dot proposed to be ratified 
by Parliament. Something must be true. 
Surely this large force cannot live on air. 

Regarding allocation of resources 
:wish to say somethiDg. You have thi s 
large mass of standing army which is under-
paid. Many Members have spoken about it. 
lt is ilI-oquipped. You have hundreds of 
people wbo are released, tbe em ergency 
commissioned officers are tbere gOing from 
pillar to post asking for jobs. There are 
lICgUgible relOu: ces allocated for moder-
nising tbe forces. Today inevitably and 
.irratrievably we are dependent upon our 
foreign benefactors. There is mistrust 
betMlCn departments and department; mis. 
·trust between Government and Parliament; 
mistrust between Government and tbe people 
resulting in tbis situation wbere the in u~

trial .. nd scientific  potential of the country 
js not properly utilised. Even where it is 
'partiall, utilised it is not utilised properly. 

There is no coordinated effort between, 
the Government departments of Atomic 
Enorgy,C. S. I. R., and t ~ Research and 
Development  Departments ofthe Ministry. 
"I"there any attempt I would like to know, 

to have a oo in~tion in regard to opera-
tional rllSearch, strueture oftbe ·armed 
forces, inventory control, legistic control 
and mo:'ilisation of civil resources during 
an emergency ? 

How ~s the Government then tell us 
that they have a Defence Plan, which we 
are told, is a continuous process 7 The 
war potential depends upon three basic 
factors-they are the economy of the country, 
econumic capacity of the country--the ad-
ministrative competence of the country--and 
the morale of the army. Morale is the 
motivation for resisting the enemy. What 
possible incentives has the Government 
given to the people to have this motivation 
for resisting the enemy? Where is the 
motivation to resist the enemy unless the 
Government think that the armed force. 
are insulated from public morale 7 Does 
the Government come to tbis House to say 
that the mOrdle is high 7 In which direc-. 
tion is it high? Are you sure that wbat 
happened in this House this morning will 
not percolate to the forces? That is my 
main question. 

Let me give one small example and 
th:n I shall conclude. Take this ""ample 
which I give you. You know how commi· 
tted we are as regards defence equipment. 
As I said earlier. there is no relationship 
whatsoever between the .Iarge amounts of 
spending on army that we maintain and the 
amount that is ShOWD to be spent for 
equipment. 

Take the MIG project. For instance, 
the report say. that there are 4S squadrons 
and probably thirty squad roIl'S are for 
combat purposes. It would be reasonable 
to assume that about ., S squadrons would be 
reserved for the MIGs In effect, it means 
that you would require for so many squa-
drons, leO MIG.. Nobody has told me 
about this. I am just telling this f.om 
what you have stated in your re""rt. And 
tbi. is the conclusion which one can draw. 
Don't come and say it is what the officers 
have said. liuppose) ou assume that you 
have got a strength of thirty aircraft and 
you assume that you h.ve IS ~ua ons of 
MIGS whiah meaos they are all intercep-
tors; it also means that per·MIG, you are 
·spending a cnue of 1'upcMls. That m""s 
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you must have spent Rs. 200 to 250 crores 
on MIGs alone. 

In the /ast few years what have you got 
from Soviet Union? YOll got aircraft 
from the Soveit Union. Mind you, I am 
not attacking the Governmeflt for getting 
the equipments from the So.ie(.Union. I 
am only attacking your basic policy. In 
the Report. we find that we have MIG. as 
Inter-ceptors. We bave M. I  4 helicopters, 
We bave A. N. 12 aircraft. Also we bave 
S. U. 22 and not S, U. 7 as your opera-
tional aircraft. Wbat would be tbeir cost 7 
My asseSS'llCnt of the cost., that it would 
not be less than Rs. 450 or 500-<:rores. Is 
it not a fact that your major overhaul of 
aircraft is being 'done in Russia? Is it also 
not a fact ihat not even a tyre can be 
fitted on to a MIG in India? Is it not 
a fact that you are buying tbem in rupees ? 
For tbe long-term .loan you are c:eating 
a rupee fund. Do you think that this 
would help you in tbe present political 
conditions in tbis country? I do not mind 
your making a statement On the floor of 
tbe House. Tbe least you owe to the 
Parliament is to let it know as to bow mucb 
you have paid for that and whether you 
bave adjusted the accounts, If you do 
not do tbat, I am sure that Ibe price that 
you will pay will be very beavy. 

I would remind the House tbat in the 
1962 aggression. wben you were using:tbe 
Ilyushin. It was immobilised because the 
tyres could not be fitted bere. Take the 
policy of the Government of India-whore is 
its.declared non·aligened policy? That is 
what one wants to know. 

16. br. 

In conclusion, I w9Uld Eay lhat .tbe 
budget estimte as pre,entod to Parliament 
falls far below the actual expenditure. There-
fore, it h totally miskading. It .doe, not 
account for payment of equipment ; it does 
not account for para-military forces and 

so on 

Secondly, tbe rupee fund whicb mu.t 
exist is nothing short of military aid. Wb .. t 
do rupees mean, if they are not backed by 
gold reserves ? If not, will Government ple-
ase ellplain how the armed forces are being 
equipped today, where does the mllney 

come from aod wbat terms and conditions 
have to be fulfilled ? 

Thirdly, it is an absolute, basic fact 
that we have not progressed at all. Although 
we are s en in~ one thinl of the Union Go-
Vf'rnm-:Dt's income fram the revenue account, 
our progress has been very very negligible. 

Lastly, tbis open-door, free for all 
policy, Government is following, poses the 
graves! risk to our national security. 
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SHRI VIKRAM CHAND MAHAJAN 
(Cbamba) ; The Prime Minhler de erves 
Our congratulations that she has chon en 
• ucb a competent man as the Defence 
Minister who has proved his competenCe 
by selecting ~o ettnt Generals after bis 
lakinK over Not only has he selected very 
comPetent General; but he has also at the 
same time impr01,ed the pattern of tbe 
ATmed Forces. We bave latest weapons in 
the Army; we bave added new wings in the 
Navy like the submarine and we have also 
acquired more effective aircraft. 

At the same time I may point out that 
we are facing the twin danger I.". from 
Pakistan and China. The present strength 
of' the Army may not suffice and 
I tbink it will not be effective nou~  

to face the combined danger from China 
and' Pakistan at the same time We have to 
devi!e method. which will enable us not 
only to provide etreclive defence but _ also to 
see whetber we are able to liberate certain 
parts of our country which now from pa It 
or Chinese empi .... We have the problem of 
finance but at tbe same time we bave to 
create more effective .trength. We can think 
of two or three methods wbich will not put 
a great strain on our financial resources. 
One of tbem i. compulsory military training 
for every citizen of India, especially in coli· 
etes and schools. Not only should we ;ive 
tbem compulsory military training but we 
Should also send everyone of tbem for at 
least two years to the frontiers so Ihat tbey 
know the difficullies of defending the Coun' 
try. In otber words, before tbey are given 
fuJI citizenship ri!hts sucb a, voting rigbts, 
or before they are given matriculation 
certificates, they should be sent to tbe fron-
li~ s for at lea~t two ~ea s  The two rears of 

militalY service which they will render OD 
the frontiers of India will be a training for 
tbem for future. Once tbis is done they 
would be-imbued with more seDbe of pat-
rictism than they have at preoent. We bave 
seen an example of the patriotism of soma 
of theor in the morning during tbe Calling 
AttentiorlllOtice • 

Secondly, my suggestion is that we 
should settle, as Mr. Inder J. Malbotra said, 
the military personnel wbo retire, on the 
frontiers of India; they should be provided 
not only land but also they should be subsi-
dised. They should then act like frontier 
fortresses at tbe time of need. Then we 
will not have a debacle as we bad in 1962. 

Thirdly, there is a general consensus in 
the House and in the country that cost 
should not be taken into consideration so 
far as tbe development of nuclear weapon 
is concerned. We should bave this weapon 
at any cost. There has been an argument 
raised by some that we do not bave to use 
tbe alom bomb and therefore why should we 
develop it. Tbe answer is simple, and this 
reminds me 'of a famous story; Ihe wife was 
taunting her husband, and saying, "why 
you waste money so often and you do not 
give me enough." The busband said that 
ClI have even reduced my ci¥arette consum .. 
plion, and give me a single example 10 show 
where I have wasted the money." She' aid, 
"the other day you purchased tbe fire 
extingui,her. You have not used it." That 
is the answer: if we have tbe atom bomb it 
does not mean tbat we must use it. For tbe 
safety of a nation, to create confidem;e in 
the nation. to create adequate strength, you-
have to have an atom bomb. 

16.17 brs. 

[MR. DEPUTY·SPEAKER In the Chair) 

Then there are certain problems whicb 
arc facing the armed forces personnel. One 
of l ~ problems that Ihey are facing i. a 
direct result of wbat we term as linguistic 
fanaticism. What we find is that the armed 
forces personnel arc, for instance, being 
transfnred from Bengal to Madras or from 
Madras to Gujarat and Mabarasbtra and so 
on. The, have to take their children along 
with them. Tbe education in Beng1d is in 
Bengali nd the education in Madras is jn 
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Tamil and so on and so fortb. It is very 
difficult for any cbild to pick up tbe langu-
age of different States. Now, tbey are made 
to suffer because a few interested politicians 
want to dominate by rousing the b.,er 
sentiments of the people. Wby should the 
armed forces personnel be made to pay the 
price for tbe lioguistic fanaticism of tbese 
politician. ? I would rather suggest that 
the people who advocate the policy of Iiog· 
uism should send their children for two 
years to one State, for another two years 
to another State and for !!Dother two }ears 
to a thicJ State and then they would learn. 
(/nlerruplloa) Somebody has to pay for the 
sins of their parents. If that is done, then 
they will know the price which the nation 
is paying for tbe follies of tbe fanatics. Tbe 
answer is that if you are not able to provide 
if the armed forces are not provided with 
enough funds to teach their children, ulti· 
mately you will be creating a sense of frust· 
ration in them which will in the 10Dg run 
cause trouble to this country. 

Therefore, I suggest, firstly, that either 
you have the Central Schools in every State 
in every cantonment, or you give them 
enough so that they can ,end their children 
to the boarding house. The allowance that 
)OU give them is I think Rs. SO to Rs. 60 a 
montb. That is not cnough to send tbe 
children to the boarding.house. A Major 
who is earnin!! Rs. 1,000 per mensem sur-
ely cannot send his children to the board· 
ing-bollse and Pay Rs. 350 on it and then 
starve. Not only this. Practically, he has 
to run three kitchens. Normally, when he is 
in a non-family station, •  I think I am not 
exaggerating if I say that two-thirds of 
the army personnel are on the front-there 
is one kilcheo 00 the front Secondl)", they 
have to keep their wives and family else-
where. That is the second kitchen. Thhdly, 
they have to send tbeir children to boarding 
scbools. Are you paying enough to the offi· 
cers and t ~ armed forces personnel whkh 
will enable them to bave three kitchells 1 
No. I know many people who are literally 
living from hand to mouth. I have come 
acrOO1l some ladies wbo have oaid, ''We 
will force our husbands to teach all of you 
a lesson". Tbat meaDS sometbing else. 

Then, there is a very important matter 

Ihe t} pe of land. The persons who ·go 10 
"equire land do not see wbelher . tho UIIds 
are irrigated or not. AllhouSh waatelaods 
ale available i~ in a range of three or 
four miles, Ihey look,to tbeir "ODvcnionoe 
and selecl areas whicb are belt irrigat.cd. I 
su;gest ~ lt a special committee ..r ~ 
armed forces personnel should -First flDd 
out whether the land is irriga\od or not. 
Only after finding that out, the cant_. 
ments should be built. 

Lastly, I would like to Support a point 
made by some other member also i.e. when 
an armed forces personnel dies in military 
service, his cbildren a.od widow shollJd be 
paid adeq ualely till they bave enough to 
live on, their own. Some sor-t M pension, 
which ·should not be less tban Rs. 1-00 or 
ISO should paid. 

In conclusion, I would like to say that 
the only way you can face any an~e  is to 
have compulsory military training at all 
stages. If nations like Greal Britain aDd 
France caD have it, there is no reason. wby 
a country Irke ours, which faces a l ~  

danger tban ·tbem, cannot have it. 

MR. DEPUTY·SPEI\K6R : "'rRlm;"t 
Singh. 

SHRI PILOO MODY (OOOhra): The 
defence expert of tbe HGuse will now 
speak. 

SHRI RANJEEf SINGH (KbaliJabad) 
SiC, since the lasl defence budget. tbere bas 
been a very signifjcant cbange in the com· 
mand set-up of tbe Ihree Services in tbat · .. e 
have got three new Cbiefs for all of them. 
I congratulate the Ddence Minister for ODCe 
On ha ving selected the very best and mo.t 
popular and mosl efficient othcers for tbese 
appuintments. All of Ihem are already going 
al jet speed and I hope some of the self-styled 
defence experls in the Defence Ministry, 
who cannot distinguish a guo from a troJll-
bone will not stand in tbeir way. 

SHRI G. VISWANATHAN (Wapdiwatb): 
Do )OU mean the Mini,ter ? 

in which the army can help the country. SHRI PILOO MODY : He knows the 
·New cantonments are built irrespective of trombone! 
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SHRI RANJEET SINGH: Witbin the 
budget provided, its defence effectiveness 
can be increased by 25 percent by merely 
removing some easily remova,ble bottlenecks. 
It is my contention that tbe defence effective-
ness can be improved 100 per cent witbin 
tbe .ame budget merely by o~in  tbe 
attitudes of Government and of the bureau-
cracy. wbich i3 corrupt, bourgeois in menta-
lity and anti-people. Basic modern concepts 
nf national security are lacking. Our leaders 
want to base national defence on the apho-
risms of apostles of non·violence. How can 
these two be reconciled 1 Sir, today in tbe 
alphabets when you teach A, B, C, 0, 'N' 
means nuclear power; it does not mean non· 
violence any more. It should have been pro-
per for this Government first to findout tbe 
threats the country facecs. Once we bave 
decided t~t there is a tbreat from a 
country Iike-cbina, we cannot say that 
there is onl} this e ~e of threat, th,t 
the Cbinese will stop at the Foot Hills 
and not come beyond tbat. Therefore, we 
should prepare only this much. How can 
we auess tbe degree of tbe tbreat ? How 
can we weigh a blow before it falls on us 1 
then How can we plan for security only to 
a minimum extent 1 We must plan for 
maximum security. II is the concept of maxi-
mum security th.t is lacking is this Govern-
ment. They have not even gnt minimum 
security, because tbere is no security today 
without deterrent and there is no deterrent 
today without nuclear deterrent. J hope this 
will sink into their heads once for all. The 
provision of the forces and development of 
the resources require uGderstanding and 
coordination between all mini,tries, especia-
lly the Ministry of Defence, the Ministry of 
External Affai" and the Ministry of Finance. 
Tbis coordination is lacking and at time. 
certain decisions of one of these Ministries 
becomes a hazard to our defence, it becomes 
a security risk I will not recount all others, 
but I will refer to one because it is fresh in 
our minds, and that is the attitude of the in 
External Affairs Ministry to what is happe. 
ning in Vietnam and Cambodia. Our Exter· 
nal Affairs Ministry is playing the role of 
an unwanted, ineffective meddlerin Vietnam 
and Cam bodia and is thereby helping our 
enemy China, by taking off her load of 
responsibility in that ar ... Has the Defence 
Minister ever pointed out to the External 
Affairs Minister the security risk involved 
for Ihis counlry, Ihat when the load is taken 

off the shoulder of China China will be in a 
better position to Pllt a little more of, pre-
ssure on us ? Has she not already. started 
a war within our borders by insurgent acti-
vities 1 This is not just mere infiltration; 
this is not jusl a little bit of insurgency here 
and there . .The Naxalite movement is the 
extension of tbe depth of China;s defence 
within nur territory and the government 
must realise this. 

I see that there is a change of attitude 
in this House so far as the nuclear policy 
of the govemmentis concerned at least with 
the friends of the government. Yesterday we 
found the CPI condemning the government's 
policy, thIt China has gone not only nuclear 
but it has gone into outer space and has 
thus become a threat to us all around. II 
i. a good thing that even the CPI has woken 
up to the interests of tbis country's de· 
fence. I hope this patriotic fervour of theirs 
will last permanenlly and for ever. I cannot 
say the samething for their other friends, 
whom the CPI ftiends address as the runn· 
ing does of aos untin~ hordes. I hope 
some patriotism will be injected and iocul· 
cated in them also. 

Let us see the attitude of this govern-
ment, the Extelnal Affairs Ministry vis-a-vis 
Israel. the one country that can give us 
technological knowledge to fill up the tech-
nological gap that exisls in our defence. But 
we have alienated that poor country and we 
are licking the bools of the A'abs all the 
time. 

In the matter of defence preparedr,ess 
there is Jln alarming situation. We say all 
the time that we bave increased this, VIe 
bave done this and we are manufacturing 
this and that. But do we see what the other 
side is doing 1 Pakistan has increased 
its force twice as mnch as they were 
previously. They have increased their armo-
8Yed strength; they have increased their 
air'strength. When we do our .preparations 
we should all the time be conscious of the 
fact that apart from containing China On 
our borders, we must maintain the ratio that 
existed between Pak forces and Indian 
forces in 1965. Has the government thou-
ght of this 1 

Can this Ministry deny that five years 
after we received the equipment we are 
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still not manufacturing the ammunitioa for 
Ihe Russian guns and Ihe Russian lanks 7 
The otber day the Mini,ter told me tbat 'we 
are thinking of it". How long are we going 
to think of it 1  I would like the Ministe. to 
say wbetber there is a sUIcidal cJau.e in our 
purcbase agreement wilb tbe Soviet Union 
tbat we shaH not manufacture the ammuni· 
tion i] our country. It there is no such 
clause existing, I wouJj like to know why 
wc are not manufacturing the ammnuition 
for these guns. 

There are no means of ad vance wa rning 
for low flying fast aircraft approaching the 
targets in India. We know that our radar 
cannot act below a certain heigbt. Then, 
there are certain huge radar gaps in our 
country. As if this is not enough, our 
External Affairs Minister has permitted over-
flight of Pdkist.n military aircraft through 
our territory and all our radar gap. are 
known to Pekistan. Therefore, if they ven· 
ture On a surprise attack we will not know 
from where tbey come and they-willcomefrom 
an area where we have no protection and 
where we have no means of warning. Has this 
government any thought al all any sane 
thought, aboul creating an observer corps 
which would give information about tbese 
aeroplanes and which can cmer the gaps 
of radar that exist because ours is nut.a 
radar Iccked frontier. I would like to know 
government's efforts in this direction. 

Again, missile effectiveness is being 
reduced due to the government's inability 
to provide proper radio receiving sets from 
the main or locating radar to the outlying 
missile squadruns, ordinary radio scts which 
we can purchase in the market for about 
Rs. 200, While we are short of radio recei-
ving sets in the defence forces. our e ~n e 

Ministry has gone to the manufacture of 
tape recorders. We have condemned an 
earher Defence Minister for manufacturing 
coffee percolators in our gun factories and 
again the same thing has started ha ppcning . 
They pay and iostall scores of missiles cos· 
tiDg Rs. 6 to 7 lakhs each 'lind then they do 
not spend Rs. 10 to 15 thousand to give 
them high-power transmitters and a SCore 
of small receiving sets. This is the mentality 
of our Government. Pakistan's armoured. 
strength is increasing at a much faster rate. 
They have got now the same number of 
rcaiments we have got. When we tell the 

Defence Minister they have got more tanks 
than we have he says how can it be 7 
Howsoever much you may explain to him 
he still says tbe tanks with us are more in 
Dumber. 1 do not say we should work with 
any sense of fear of Pakistan but we want 
to slrengthen the hands of the Defence 
Ministry and Government to prepare better 
and kcep that ratio as it was previously 
especially in 1947_ 

Our Vij.yanta schedule is still 20% 
behind (he mark and (his was .lated by our 
Minister of State the other day. He did not 
quote the exact figures but only fifteen d"ys 
back he gave a statement and said, "We are 
c.tchin!! up with the target. We ha\ e gone 
far ahead of last year. There is ~~ 

increase in prcduction.u Last year it was 
stated on the Floor of the House that we 
were 4IJo,(, behind and now if there is aa 
incre",c of 20% that means we arc still 
behind by 2V% where as Pakistan has already 
!",tarted manufacturing guided antitank 
Oli"ilos. Our own project  lags behind 
Po .. ibly because the astrologers have not 
yel given the auspecious date for it inaugu-
ration. We are still short of RCL's simple 
and effective antitaok weapon the infantory 
wants most. Our Air Force has ooly 30% 
of its Hunters and Gnat fleets. I exaggerate 
the figule; it is actually less. We have the 
phenomenon of more pilots than planes and 
some of our planes are called flying coffins 
by our pilots. Their communication system 
generally pack up at crucial time and flyiog 
in them is a daily hazard. I may mention 
of the recent Caribou accident Deal Hashi-
mara. As soon as it took off from Gauhati 
the R T. packed up and it had 10 ret urn to 
base. When it was set right it took off 
again but in the vicioity of Hashimara when 
it was oDly within five minutes or reaching 
the airport probably he was doing his 
landing circuit hig communications again 
failed and that is why the air support signal 
unit could not give him plOper directions 
and tell him Ihat he was aD a wrong Course 
and correct him. 

Equipment is purchased from abroad 
purely on political coosiderations and not 
00 the consideratioos of effectiveness. 
Therefore, I always say' don't believe Ihem; 
don't believe me either; appoint a Commi-
ssion and let them go through all these things. 
Who bothers about au r flying coffins ! J 
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wish Ihe Defence Minisler had a son in tbe 
Anny. I wish the Prime Minisler had sent 
one of her very smart sons to the Air Force 
to be a Mig pilot. Tben . sbe would bOlber. 
Then everybody would bOlber. Tbey 
are not Committed there and, as sucb they 
are not bothered. These attitudes are known 
in tbe Armed Forces and, therefore, thJ:Y 
are losing their faith in the Government. 
Keeping in view the requirements of our 
10Dg borders we are slill shorl of basic 
troops, infantry. Due to Ibis shortage 
Chusul to day is undefended. We have 
not got troops there, Tbere are nO troops 
in tbe Spangkur Lake bacause there are just 
no troops to spare for it. The Corps bas 
been asking for an additional Brigade for a 
long time. From where is tbat Brigade to 
come 1 We do not have any brigade. Here, 
Member afler Member has been saying tbat 
we bave too large an army. Tbe Iype of 
army that we bave got is enough only as 
a border security force for the country and 
not as an army to defend Chinese aggre-
ssion. 

Tbe ever.increasing corruption is stunting 
our defence preparedness. There have been 
reports of corruption even in the selection 
boards. When people can get selected by 
paying mon.y, you can imagine wbat type 
of services we sball bav.. I congratulate 
the Chief of the Army Staff in haviog 
overhauled all the selectioo boards io a 
week's time. I wish the Government had 
,bown previous awakening on this matter. 

Po stings are said to be done on pecu-
niary considerations or on Ihe basis of 
nepotism. In Ihe Departmenl of Defence 
Production headed by a v.·y good and a 
very decenl Minister, the stale of corruplion 
is particularly alarming. Before an ilem is 
cleared for supply or purchase.  the commi· 
ssions are meticulously worked out. If the 
commission falls short or if Ihe payment is 
not m.de in ilme, Ihe item is rejected. 
The items which could be made here are 
not being made here. They are deliberately 
purchased from abroad because foreigners 
pay commlSSWns in foreign excbange 
which can be surrepitiou lodged in a 
Swiss Bank for nobody 10 know and. wben 
tbe exodus of those persons from Iodia starts 
afler wbom Ibe people will be ruoaing with 

a hatchet, theo they cau spend a swe<l1 time 
tbere like Ayub. 

I would like to cite bere a conerele 
example, There was a particular proximity 
fuze a fuze which bursts at a particular 
heightaj;tivaled b) Ibe earth's magnetism 
and whicb we were buying in thousands 
from abroad. Out Alomic Energy Commi-
ssion decided to make il here. They made 
the fuze. But tbe e ~n e Production 
Department or, I should say, tbe Defence 
Ministry refused to accept it. Wby 1 
Because Ihey wantod to keep on purcbsing 
from abroad. Tbe Directorate of Artillery 
accepted it. But these people would not 
bu) it bere. Tbey wanted to buy fwm 
abroad because Ibey were getting commi-
ssions in foreign exchange. . 

AnOlher tbing which is in a primitives 
slate is mililary inlelligence, The much 
promissed overhaul never came. As in 
1962. we were ignorant about the informa-
tion of Ibe enemy in 1965, So much so 
thaI on the 31st August, 1965, barely a few 
hours, five bours, before the Pakistani 
attack, the militar'y intell;.,ence informed 
tbe Corps Commander at Udhampur, "Wby 
are you getting so panicky 1 Your Divi-
sional Corps Commander at Akbooor is 
getting unnecessarily panicky. He bas 
asked for more troop. and lanks. Tbere 
is no Pakistani concentration there is 00 
Ihreal" Therefore, the Divisional Comma-
der at Akhnoor neither got troops nor 
tanks and be could nol sa ve the area, so 
many villages were uprooled there and 
Pakistan got an initial advantage. 11 is 
al\ because tbe Divisional Corps Commander 
at Akhnoor got a rocket from tbe Corps 
Commander saying, "Wh) are you setting 
Panicky 1". For the information of the 
House. a rockel, in military language, is 
what our DeCence Minister got from 
the Prime Minister when he disclosed on 
Ihe floor of Ihe House thaI Ihere had been 
II shift in the Soviel poliy t ~  India. 

Tbere is so much wrong in tbe security 
set·up, including tbat oC tbe deCence force., 
Therefore, I press for a Parliamentary 
committee to go in to tbe entire defenet 
set-up. I would ask the boo. Members to 
press for sQeh a committee Don't accepe 
the Defence Minister's assurances, We 
have had allSurances in the put also and 
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our Defence Minister bas stood up in bis 
bravacfo and declared that we could take 
on Pakistan and China together. Sardar 
Sabib, this is not the Bhara! Kesri dangal. 
You bave to fight an enemy with nuclear 
teetb, 

THE MINISTER OF DEFENCE AND 
STEEL AND HEAVY ENGINEERING 
(SHRI SWARAN SINGH) : Mr. Ranjee! 
Singh, tblt bas been organised by your 
party. 

SHRI RANJEET SINGH: Let me 
explain such mis·infonn .tiOB lhat the 
Defence Mioister has given on the floor of 
tbe House. Here is tbe Report for! ~  

70. their latest weapon. In this Report. 
they have repeatedly said that Our infantry 
is equipped with the most modern ;eapons 
that they have got. with Ishapore rifles, 
self-Ioadiog, semi-automatic rifles of 7.6'. 
mmea!. Then, in the very first photograph 
when they show tro(lp' patrolling the 
forward areas in the jungle. where they 
should be having the best possible weapons. 
They show an infantry patrol equipped with 
'303 rifles. They do not show an Air 
Force unit which has still _ got the '303 the 
late,t rifles not the artellery whi.:h has 
bolt action rifle'. But they show the Infontry 
their showpiece, the people who should ha\e 
the automatic weapons. What are the 
three soldiers in the photograph having 7 
The oldest pattern of .303 riries. This is 
truth about his information How can you 
believe this Ministry 7 I am sure the Service 
Chiefs will not mind a Commission to probe 
into their affairs. It is the Defence Mini' 
stry that would mind a commsision to go 
in to their affairs because it would take the 
I,d off some of their private affairs. If 
you trust this Government. I would like 
)ou to recall some of the previous untruths 
the Government have spoken over here 
and the Members of the Govern'llent either 
the past or the present an'" the Micisters 
who are there, and the Ministers who were 
there, have gone to the Supreme Court, and 
they recounted facts about the some incident. 
One set has not told the truth and this 
shows the calibre of our Minbters. How can 
)OU believe their assurances ? They remind 
me of the famous lines about Matilda 

"Matilda told sucb dreadful lies 
ft made one ~as  and sl ~t~  one's eyes, 

Her aUDt who from her earliest youth 
Had kept a strict regard for truth 
Attempted to believe Matilda 
The effort very nearly killed-her_" 

Sir it very nearly killed us in 1962, It 
very ·nearly killed us in 1965. 

To round up, I would recal that the 
greatest single factor ·re'ponsible for the 
soldierly conduct, bearing and responsibility 
for victor) on the battle field is morale. 
That morale is badly affected by several 
factc.rs. There is dangerous anti Govern-
ment talk at each level, every day in messes. 
in officers' clubs and in jawans' langars. 
The faith of the Services is shaken. Seeds 
of discontent are sprouting fast. The 
s.:.ldier feels that the politician is selling 
away the n3tion's prestige and is indifferent 
to the welfare and security of the uniformed 
man. The e~i o s he worshipped and 
hoped would lead his country to prosperity 
have proved themselves to be mere men of 
straw farmore vulnerable than the ordinary 
citizen to avarice, self interest and lust for 
power. The civil supremacy to which he 
voluntarily succumbed is being projected 
before him througb disclosures in this 
House and the d oily drama of defections as 
the supremacy of paper tigers over patriotic 
lions. How long will he succumb to this 
type or supremacy ? They feel that the 
leaders in this country have let down the 
image of the politician that should be tbere 
in the soldier's eyes. Now the soldier 
sees the phenomenon of his officers, the 
Emergency Commissioned Officers, having 
to go on a fast for seeking slmpathy of the 
Government. And Ihey also wonder at 
the indifference of the Defence Minister 
and the Prime Minister towards their fa.ting 
officers. The Prime Minister passes by 
their place of Satyagraha daily but never 
cares to consider their problem or stop to 
offer a soothing smile. The sGldier read. 
in newspapers or jobs of 'tabla' masters 
being offered to their released officers on 
a salar, of Rs. SO per mensem. 50,000 of 
them are being released every year. Due 
to the insecurity of the future you face 
in this country a Naxalite revolution. You 
face in this country a student revolution. 
You ract in this country a youth revolution. 
You face in this country a revolution of 
workers and peasants. Let us get together 
and at last prevent a military revolution. 
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Lastly. I would like to sa} a few words 
for your consideration. Another big factor 
of InNale is tbe weaponry system. If the 
soldier has good weapons. the soldier has 
a good morale. If the soldier tbinks that 
the enemy has got a better weapon. then 
be bas not got good morale. Wbere doe! 
tbe fault lie ? It lies with the Government 
in keeping him under·armed. What is tbe 
best weapon he wants? In this modern 
world. there is one weapon only worth 
the name. The nuclear weapon. Tberefore. 
I would plead with this Government, ( 
would plead witb t i~ Parliament: let us 
go nuclear not only for the sake of prestage 
but for the sake of the nation's security 
and morale. ( appeal to all concerned: 
let us settle the released ECOS in 
good jobs. Ooe of them has threatened 
self· immolation. If thlt takes place. the 
effect on the Defence Force. will be disas-
trous. I am glad to say that certain Mts 
have decided to go there lo,"orrow morning 
between 9 and 10 and console them and 
have a loken dharna with them. I hope 
everybody will go from all parties and 
it will hecome a single. party affair. I also 
hope that the dissatisfaction and chagrin 
of the defence forces of bdng kept under-
strength and uoderarmed will sooo be 
eliminated. Do we the politicians want to 
use the soldier as cannon fodder or. as an 

in'trumeot of policy 1 If you w lnt them to 
be an instrument of policy, let us arm them 
effoctively. Sir. the} want nuclear weapons 
for the .,ke of their morale. Let us give 
them nuclear weapons. Again and again we 
have found Members standing up and sajing 
that Ihere is too much of expenrtilure on 
defence; 25% of our budget goes on defence 
and all that. It is not that too much is 
.pent of defence. Bu! this Government 
is so incompeteot as to be able to fmd 
more m!lney for other matters; they should 
find more mOlley. \0 times as much on the 
civil side as on the defence  side. Our 
enemies, our neighbours are spending far 
more. We are not over armed. It is 
only 0.7% of our youth who are undcr 
arms It is tbe lowest ratio in the world. 
And tbereforo I would say, give to the 
DefeDce its nuclears due. Give to our boys 
the bomb and I appeal to the Government 
to give more attention to tbe soldier, to tbe 
~ il  of lhe sQldier, t9 the se~u it  aod 

wellbeing of his dependeDts, to give him 
confhlence and protection. 10 this nuclear 
age there are only two political entities in 
tbe world ; tbe nuclear eDtities aod the 
n~~ eDtities There are only two types of 
powers in the world, the super powers aod 
the Pariah powers. Whal doe, this Govern-
ment WlIftt us to become, Sir? 

It i. a logical and historical step in the 
development of weapoory from the sliog 
shot to the antimissile missile. I say to the 
Government: 'for our brave hoys either 
get lhe Bomb. or get out." Therefore. I 
again appeal. it is a psycholog'cal morale 
ratin wcapon lh,t the ,oldier waDts. Tbe 
bombs are today a maUer of political 
survival. 

1 ~n submit, sir, the Bomb is a 
political imparative. As it is a morale 
raising weapon. it is a pychological nccessity 
and it is a pressing military requirement. 

SHRI GAJRAJ SINGH RAO (Mahen· 
dragorhl : At the out.et I would like to 
S3Y tint Ihe Defence Forces are the stron-
gest pill3rs ill the structure of maintaining 
our freedom and nationh,)od. The nation 
shoulJ "e proud of our defence forces who 
are in th,ir outlook and working and in 
sririt. national. patriotic. heroic and loyal. 
They are non-provincial. non-commiJnal and 
non eti iou~  There is never any contra-
verliY of language, religion. caste or creed 
with ,hom. I think we also. Members of 
ParJi lInent, representatives of the nation 
c,n follow that spirit which is found in our 
dofercc forces. They are out and out 
n.lional are lo}al to the nation and no 
controversy ever arose in spite of many' 
re0ple'. talking about that I soy this in 
spite of Ihe fact Ihat our armed forces are 
ill fed. 

Sir, you might remcmber that a fcw 
days back. in the House. it was brought to 
;Iight thot rotten food supply. was made by 
th-Corpo,ation. It was investigated and 
it was proved that this was given OvC'r to 
the almy in Kohima. Nathu La and Lada· 
kh. In these regions. our troops moved 
with ill·equipped clolhing. 

As regards salary. ( want to say a word 
about our jawans. i ~ a primary teacher 



273 D. G. (Min, DIfelICe) VAISAKHA •• 1892 (SAKA) D. G. (Min. Defence) 274 

gets a salary of Rs 250/., our soldier gets 
only Rs. 60i-. 

it <:"1lT if; ymlJ ~ll  ~  <rT1J if; 

~  ~ I 

Our forces firstly think that they have a 
reputation for the army. And they bring 
name to their unit. It is in this spirit tbat 
Ollr soldiers are working in the front From 
the national point of >iew I say that there 
should ~ no difference in regard to the 
payment o( salaries between the teachers 
and the soldiers. They should be paid 
more. And I would appeal to every section 
of the House that so far as armed forces 
are concerned, we should have one voice 
and that is we ,hould strengthen the mora-
le of our jawans who are fighting for tbe 
nation in national spirit. If we shDw that 
spirit, I am sure that this would strengthen 
their morale ten times. That is my submi-
ssion. 

I would say one word about our Defen-
ce Department. In the Defence Department, 
circumstances are not such as they were a 
few years ago. That should be taken note 
of. Unless the Foreign Affairs, Defence and 
Home are combined together and unless 
they cooperate, no defence is possible of 
the country. S,e, for instance, what is going 
in Paki stan. Considering the fact that Pakis-
tan is inimical to us as also the fact that 
America and China collaborate to arm 
Pakistan against us, I say this should not 
be ignored. We have to keep tbese tbings in 
"iew. I am sorry to  sal thdt some of our 
jawans are lost because of a~ an s and 
because of the Fifth columnists. See the 
condition of our brave people who figbt in 
the front. It is very simple for me to say 
by explaining what is happ.ning in our 
country. Suppose tbere is aggression from 
the other side. Our jawans should blow up 
the supply lines etc. of the enemy. In tbe 
last war, every little information was passed 
on to the enemy but now tbis is done 
Openly. 

,,1,,1 ll.IfIU "ro ~  "1 ~  

<IT<1T ~ I 

These people openly come out witb tbese 
slogans. There are fifth columnists working 
ill Punjab as also in Kashmir. So, we baye 

to guard against that. I sa)' tbat 90% of our 
defence derends upon the proper handling 
of this Jay Chand. If they do nO.t know 
this, then Jay Cband would Dot be belpful 
to us. They would not dare to attack our 
jawans if they know tbis. Tbey kDOW bow 
cur ja wans cooduct tbe battle. 

Now I come to foreign affairs. 

Tbere is too mucb fetish about non-ali. 
gnment. Our policy of non· alignment Dever 
meant that we should have no friends or 
sympatbisers anywhere. We bave DO animus 
or designs against any otber couDtry. But 
tbat does not mean that we sbould not 
create aD atmosphere wbere we bave friends 
and sympatbisers for what we stand for. 
Tbis was never meant by Pandit Nebru. So 
it is misconstrued. America, Russia and 
Cbina are giving aid to Pakistan, a small 
country. Giving arms for wbat ? To bonour 
IDdia ? Still they are doing it. In case of 
aggression against us. can we depend OD 
any country in tbe  world fer sympatby and 
support. Wbat can tbe Defence MiDister 
witb all our resources do by himself ? It 
is a national cause. So we should all com-
bine and with one voice let the defence 
forces know that the nation is bebind tbem. 
Tbat would be sometbing. 

Tben guerillas have been traiDed by 
some countries to be used agaiDst us. Take 
the case of North Vietnam. Our soldiers 
have been fighting against guerillas trained 
by tbem. Yet we bave be<:n talking of estab· 
lisbing ambassadorial relatioDs witb tbem. 
Would that belp ? No. 

I do not criticise for criticism's sake. But 
the External Affairs Ministry should closely 
collaborate and co-operate with the Defence 
Ministry and try and create an atmosphere 
where we are not left friendless whereas 
Pakistan can have all tbe friend3bip in tbe 
world. 

Then we are being fetish about the deve· 
lopment of atomic energy. We have no 
intention to destroy any country. But in 
our defence apparatus, we sbould also in-
clude atomic energy. It is a false Dation to 
fight sby of euclear development in a chan-
ging world. If we quote Mabatma Gandhi 
in support of our policy of discarding tbe 
use of atomic energy, it will be a wrong 
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tllID, alloaether. We want t<) e el~ ato-
mic ... rgy for peace, but in our defeate 
lll l ~ tl  we sbould not i'gDOro atomic 
0-1>' 11iO. 

Then tbere should be a co-ordination 
Board of the three services, Army, Navy 
and Air Force to ensure efficient and 
smooth fUDCtiOiling for the common 
objective. 

Then we Sbould change our tnefttal atti-
tude towards our brave jawans. We treat 
them as mercenaries. worse tban mercena· 
ries. I can quote instances. Sardsr Sahib 
kQ()ws about it. 1 am tbankful to him for 
hie s)1Iipathetic approacb to tbis question. 
My 1\011. friend from tbe otber side, Dr. 
Raja, was sent to my place to find out 
what Ilro tbe needs Of the jawlns and tb, 
ditTioullies tbey experienced. Tbe report 
was placed on tbe Table witb your permi-
ssion saying tbat these are the amenities 
whicb sbould be provided to them. Shri 
Chavan, the tben Defence Minister had agre-
ed tllat these facilities must be given to them. 
But they never took any action on it. Then 
tbere are other instances. Mr. Ch.,an as 
Defence Minister admitted that the land 
grants for bravery which were given were 
allotted to bogus persons. 

11 fII'I1. 

TIle inil~t has been taking keen inte. 
rett lind I have been bringing to bis notice 
matters relating to tbe Emergency Commi. 
ssioned Officers and their amenities. He 
should bear tbis in mind tha t the good 
done to them would make them ten tLnes 
stronger. In the matter of electricity. tacc· 
ayi loans, hOusing loam etc .• they are asked 
to produce &IIarantees. This shoo Id not be 
iri!tlsted opon. I hope that the Defence 
Minister would bear this in mind Bnd 
would promise that he would do the 
needful. 

THB MINISTER OF DEFENOl AND 
STEEL AND HEAVY ENGINEERING 
(SHRI SWARAN SINGH): Pirst of all, 
I would like to express my gratefulness 
for the general support or tbe u ~et 

Demands. 1 think "that except for the 
s,>"itary voice of the spokesmen of Ihe CPI 

(M), every otber Member who participated 
in the debate has supported tbe Demand" 
and some of my esteemed friends haye even 

saId tbat we are not spending enough. 

It is a matter which h of very great 
importiDce for us to set lie tbe priorities 
and to iillocate enough resources to meet 
our defence requirements. The House is 
no doubt aware of tbe present demands 
On the resources of the country for deve-
lopment work, for essential work which is 
necessary for raising the living standards of 
millions of our people. Still, out of the 
scarce resources, the country is spending 
considerable amounts of mone) for the 
defence requirements. 

In this context it is necessary for us, 
for this hon. House and the country, to 
be informed from time to time .,bout the 
nature of the threat that we face. There 
have not becn any long speeches on this 
issue for the obvious reaSOn that the coun· 
try now is fully aware of tbe dual threat 
that we face from Pakistan and China. As 
a matter of fact, I am a little harpy that 
we are now not too much obsessed witb 
Pakistan and that we are conscious all the 
time in the House when hon. Members 
.peak and also outside, of the danger that 
we face from China. And it is in this 
backgrol1nd that we have to see whelher 
tbe provision that wc make, the arrange· 
ments that we organise and the defence 
apparatus that we build are enough to meet 
this dual threat or not. Tbis .is the basic 
question. 

As the Defence Minister. I would like 
naturally to have even more money. but 
this is also One of the responsibilities of 
any member of the Government, namely to 
participate in settling the priorities, and I 
can say that within tbis oyer-all limit, my 
colleagues in the Government and the Fi-
nance Ministers from time to time have 
been very cooperative and tile pressing 
needs of defence have always been met, 
although I am conscious of the fact that 
tbis has meant considerable strain on our 
scarce resources. 

BrierJy I should now like 10 mention 
about ()ur pre,ent slate of relationship 
with Pakistan and China. With Pakistan 
unfortunately ()ur relations conlinue to be 
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uneasy. We are not to blame for this. We 
are convinced that Ihe rulers of Pakistan, 
for reasons into which I need not go in 
great detail, appear to have come to the 
conclusion tbat it suits their interests to 
keep up an atmosphere of tension and 
confrontation. 

AN ~  MEMBER: Personal inter-
ests of Ihe leaders of Pakistan 1 

SHRI SWARAN SINGH: It is a 
fascinating subject and I can tage some 
time to explain that. 

As I was saying tbere is no doubt in 
my mind tbat tbe leaders of Pakistan for a 
variety of reasons, partly to keep up Iheir 
own position and partly to keep up a 
certain tempo appear to have come to the 
conclusion that it suits tbem to 'keep up an 
almosphere of tension against India. 
Tberefore, If originally it was Ihe Question 
of Kashmir wbicb was predominant iil 
West Pakistan, they hav. fouod a sop to 
East Pakistan now; they have started high-
i~ntin  Farraka; in any talk, they genera-
lly talk of both Karhmir and Farraka. TIli. 
i. a studied attitude and I want hon. 
frieods who suggest that we should try 
for a settiement should be aware of the 
thinking in Pakistani circles. 11 r.Quires 
two to come to any settlement. However 
much we may desire, unilaterally, we cannot 

succeed unless there is reciprocity. 

In relation to China, the situation has 
boen described by several hon. Members. 
They continue to be in strength across our 
borders. The Chinese do not miss aoy 
opportunity to take advantage to any law. 
less or insursent elements in our country. 
They are too anxious by propaganda, by 
military training and by the supply of arms 
to strengtben tbem with a view to barass  the 
Government of India. Collusion betweeo 
Cbina and Pakistan is a matter wbich ha, 
come before tbis boo. House more th.n 
once. Tbe Chioese are exploiting tbe Pakis-
tanis for tbeir own political ends and arc 
giving them military hardware of every 
type such as airforee planes, artillery, etc, 
and help tbem to establish manufacturing 
capa;ity for military hardware and are 
alway. trying to bclp and support them so 
lbat tbeir anti·lndia stance may contioue. 
This is a situation tbat we bave to face. 

We bave to assess carefully the miHtary 
imp'ications of this studied attitude on tbe 
part of two of our neighbours and it is 
in that background tbat we bave to make 
an asseS9ment of our defence requirements. 

Having said that, we have to see 
whether the arrangements that we are 
making in the Army, Air Force, and the 
Navy. in research and development, and 
in various olher supporting organisations 
provide II'! an insurance against the dual 
threat that we race. 

The picture wi11 not be complete 
unless you always keep in mind a 
clear idea of geography of tbe 
areas concerned. On the northern side, 
we  have got mountaioous terrain aDd 
at places some of the mountain·peaks. 
some of th, passes, are really very high. 
Then, with Pakistan. we have got two 
borders: East Pakistan and West Pakistall 
On West Pakistan, we have got the cease 
fire line in the State of Jammu and Kash-
mir, which is a very artificial line and Doe 
bas to go to it to be convinced as to how 
difficult is the task of maintaining the 
cease fire line; it is very artificial, into tbe 
historical reasons of which I need not ~o  

It was the stabilsiation of a position that 
prevailed at a particular moment. and it 
has created several problems. Then we 
have got tbe plains. the desert. And on 
the eastern side we bave got again a border 
which is beavily populated on eitber side, 
except a put where there are tribal. on 
our side, and there is the territory on the 
side of East Pakistan. 

I am mentioning all thi' to show tbat 
our problems are very different, consider-
ably dirferent from tbe defence problems 
that are faced by many countries, even 
countries who are known to be very much 
advanced in military science 8:1d" in defence 
mlllers. We have to keep this before us 
wc criticise tbe number of forces. the 
number of people in tbe army, and this 
orientation, this configura'joD, this geo ... 
polidcal sitnation has to be kept in mind. 

It is necessary to keep this in mind to 
find an answer to tbe Question that was 
raised by one of the hoo. Members as to 
whether we should not decrease the 
strengtb of our army. In fact, several hon. 
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friends 011 tbe opposite side bave tbemselves 
given an answer to Ibis; Ihey said that if 
anything, keep it on the low side rather 
than on the high side judging from sheer 
numbers. What is the other implication 
of it? The other implication of this is, 
virtually it is necessary for us to have 
almost two armies; One to face Pakistan, 
both in the west and in the east; and tbe 
olher also to face China; and Ihen also 
have some reserves wbich can serve as a 
striking force. Tbls is Ibe type of problem 
that we face in defence and Iben to dis-
cbarge our responsibility in this difficult 
and complication situation tbat we bave, 
and it is in this light that ~ have to view 
our defence effort. 

In this respect, we have done consider-
able work in improving tbe .rfectiveness 
of our army. It is true that we bave taken 
a conscious deci sion thai Ihe numbers 
should be frozen so far as just numbers 
are concerned, but witbin those numbers 
it is possible to in ~ase what can be 
described as the teetb-tOoI"il ratio and 
also the bite in tbe teeth could be improved. 
Tilis is the direction in which we have been 
working and we have achieved consider-
able success. 

SHRI RANJEET SINGH 
teeth in your tail also. 

SHRI SWARAN SINGH 
not biting. 

Put some 

Barking is 

SHRI RANJEET SINGH: I think 
you bave said something very intelligent 
tnday. 

SHRI SWARAN SINGH: It is nece-
ssary for us to remember tbat Ihis i. a 
subject on whicb very sustained effort in 
an organised manner, in a perf!listent 
manner, bas to be pursued, and I am 
glad to report to the bon. House that in . 
various fields, in giving  a better type of 
equipment to our army,.. that is, the 
infantry, artillery and the am.oured corps,-
by improving their training, by having 
better type of exercises. better type of 
strategic appreciation, the army is defi-
nitely in a better position to serve the 
countr) and to come up to our expecta-

tion, I will not go into details. but in all 
these spheres tbat I have mentioned, 
namely, equipment for infantry, for 
artillery, for armoured corps and also for 
training, very definite steps bave  been 
taken and appreciation for this has been 
expressed by several bon. members, for 
whiclf l am grateful. 

Coming to tbe Air Force, the strength 
of the Air Force naturally depends on 
our own capacity to manufacture aircraft, 
secondly to maintain them and tbirdly to 
be self-sufficient in the matter of spares, 
ammunition and other matters. The House 
is aware that we are manufacturing several 
types of aircraft nnw. They have been 
mentioned in the report and I will not 
burden the House witb all those detail;. 
But we cannot wait for our OWn manu-
factured planes to be in sen'ice. Therefore, 
for the intermediate period, we were an.i· 
ous to acquire from whatever source 

available the right type of aircraft wbich 
would meet our requirements. I bave no 
hesitation in saying that in tbis respect 
we have received help from friendly coun-
tries. The maximum help in this respect 
we have received from tbe Soviet Union'-
the fighter bomber and also the fighter 
plane we have got, which is no longer 
a secret. 

AN HON. MEMBER 
missiles ? 

Wbat about 

SHRI SWARAN SINGH: I will come 
to tbat. It is also part of our defence 
arrangement, but I was talking of the 
planes now. We have displa) ed them-MIG. 
and also SV7-we call it Type 22. Tbese 
are the planes. We bave the manufactur-
ing prcgramme also for MIGs. We have 
got three factories which bave been charged 
with tbis responsibility, at Nasik for the 
air-frame, at Hyderabad for elect .. onics 
and at Koraput for the engine. We are 
now in a position where we are nol just 
assembling; we have gone ,to the manu-
facturing staBe from the raw materials. 
This is a very significant development, a 
matter On which we can express satisfac-
tion. As my colleague pointed out, our 
own HF .. 24 is in squadron service. Tbe 
brav: boys who are handling it·, have 
had occasion to talk to them informaliy .. are 
very bappy with this new plane which is 
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entire1y our own manufacture. ~ have 

also equipped our Air Force reasonably 
well for fighter-bomb"r role. 

On the defensive side, we have got 
both the warning s)ste,n the radar 
equipment and also missiles to take on 
the invading aircrafl. An hon. member 
opposite asked whether we have got ar,y 
observe corps. We have an observer cor".:; 

and they have already startoJ functioning 
in this respect. 

Some hon. members-plrdcularly Mr. 
Viswanathan. whom I do not see now-
spoke about the navy. All his speech 
almost was devoted to the Davy. We have 
made a careful assessment of our naval 
requiLements. It must have been noticed 
by the House tbat on an issue like another 
aircraft carrier, there was difference of 

oplDlOn. I. was said by my ver) esteemed 
colleague and friend opposite. Dr Raju. 
who has got a great deal of experience in 
these matters. that it is as well we have 
taken a decision Dot to acquire another 

aircraft carrier. There was another view· 
point expressed from tbe other side. 1 will 
be quite frank. Aircraft carrier, iu tbe 
context of our coantry. has got a limited 
role. If we have plenty of resources. pro· 
bably. may be for a variety of reasons 
we would like to bave two aircraft carriers. 
one on tbe western side and one on tbe 
Bly of Bengal. But when we are thinking 
of conserving our resources and trying to 
make the maximum use of wbatever may 
be tbe limited resources. tben some assess. 
ment has to be made as to whether a larger 
number of faster boats. whicb may bave 
greater mobility and greater striking power. 
as suggested by Dr Raju, will be a better 
investment. It may cost Rs. 60 crores, 70 
crores of even ap to Rs. 100 crores if it 
is a good aircraft carrier. After careful 
consideration we came to the conclusion 
that it will be more in the interest of our 
defence if we were to utilize whatever 
resources arc available to bave a larger 
number of faster smaller boats with greater 
mobility and with greater fire power 
because our problems are essentially defen-
sive, so far as eoao;t! are concerned, with 

this type of a boat with a good striking 
power, supported by tbe coastal defence 
wbich could always be provided by aircnft 
bases at the coast. This is less costly and. 

therefore, this was a better investment and 
we took a decision accordingly. 

Having said tbis much. I do not want 
now to say general t i ~  in a geneclil 
manner. But some specific ue~t ons have 
been po,ed and I will deal with some of 
them. First of all. I would like to dispel 
very strongly, II jth all the emphasis at my 
command. the suggestion that was made 
by the lad) member opposite. Shrimati 
Sharda Mukerjee. wbich is a very serious 
chJrge. I say that it is a very .erious 
matter. To say that we are not showing 
all the expenditure in our budget will be 
exposing ourselves to a charge which some 
of our enemies are making Some of the 
Pakistani press people and commentators 
have been saying that Tndia is i in~ some 
of the upenditure from the budget. I 
cannot because I am subjcc!ed to control 
by the Auditor·General. by the Accountant-
General and by this Parliament and by the 
vigilance of the bon Members. So, it will 
be absolutely wrong to make that charge 
We will be playing into the hands of our 
uncharitable critics if we were to Jca\c 

any impression that there is such a tbing 
n. hidden expenditure in our defence 
effort. and one should be very sure about 
one's fact, one should be very Sure about 
the figures before sucb a suggestion is 
made. 

I thought th,t Shrimati Shard a Muker-
jee was very careful in these matters but 
I thinl< after going to tbe opposite side 
she is not that careful. Because. I cannot 
excuse ber for gi 'ing the figure of Rs. 
1 ~  crores for Nee. I got a shock when 
I beard tbis Then 1 checked the figures 
and I found it is only Rs. 197 lakbs. It is 
given at page 10 of the budget document. 

Again. she said she felt greatly won i<d 
that nothing is shown as expenditure for 
equipment of the arm} and the air force. 
That al>o was something which came to me 
as a great surprise. because I attach impor-
tance to what she says. I could not believe 
that we bave not ,hown any expenditure 
to purcbase equipment for the army or 
the air force. I am sorry to say that she 
did not do ber borne work properly On 
this oc.;asion. The equillment for the air 
force i< given in very great detail and Ibe 
amount runs to Rs. 80 crores or 90 crores. 
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SHRIMATl SHARDA MUKERJEE : 
J said on capital account there was no 
expenditure. Let the Government sa} 
aircraft is shown on revenue account. 

SHRI SWARAN SINGH : Again 
would like to clarify one p:lint very clearly. 
She said in her statement that we are 
odviously getting some aid from somewhere 
which we are n'ot showing in our budget. 
This is a se iou~ charge and I say categori· 
cally that there is not a single piece of 
equipment that I get as an aid. I pay for 
every piece of equipment that I get. 

SHRIMATl SHARDA MUKERJEE: 
I said if it is rupee ~ ent and the rupees 
and not backed by any gold reserves then 
it is a military aid. 

SHRI SWARAN SINGH: ~ obj<ct 
in specifically mentioning Ihis is not to score 
a debaling point but lhese are very impor-
tant basic questions of policy. Do we pay 
for our equipment or do we get as aid 1  I 
83y we pay for every piece of equipment. 
It is a basic point wbether wo are hiding 
anything in our budget. I say categorically 
that every penny is accounted for. 

A question had been raised about the 
reorganisation of tbe Defence Ministry and 
wme bon. Members-Shri Frank Antbony 
spent qui!e some time on it. It is necessary 
to take note of tbis. 

What is the essential point lbat he bas 
raised 1 Sbri Frank Anthony made a plea 
of setting up a parliamentary committee to 
examine the present structure of tbe Defe-
nce Ministry. Tbis i. not a new idea as 
far as Shri Frank Antbony is concerned. 
We bave heard it from bim year after year. 
Sbri Frank Antbony stated tha t we bave 
done wrong in a~o tin  tbe U. K. pattern 
in 1947 and ended by sa~in  that we have 
done wrong in not copying U. K. and 
having a Chief of Defence Staff or a perma-
nent Chairman. Chiefs of Staff Committee. 
For Sbri Frank Antbony. whatever we do 
is wroog. 

When tbe British bad tbe Army Coun-
cil, Shri Frank Antbony wanle:! us to copy 
tbat in India. He would be surprised to 
know tbat tbe re-organisati on in tbe De-
fence Ministry in U. K. wbich was made 

6 or 7 years ago was patterned 00' tbe Indian 
system tbough I ~ul  admit tbat in doing 
so tbey ba ve gone further with the integra-
tion of servic<s wilb lhe Ministry. Shri 
Frank Anthony was against having a Chair-
man, Cbief. of Staff coming in by turn from 
each S\:fvice. In England,  tbere is no perma-
nent ch..trman, Chiefs of Staff. as such. 
The Chairman is appointed for a tenure and 
is, by turn. from eacb of the three Ser-
vices. 

Then, Sbri Anthony made an unfor· 
tunate reference t~ pot-bellied Chiefs of 
Staff. I bave cast my mind over a period 
of 15 to 20 years and cannot discover that 
an) one of our Chief. of Staff deserved 
Shri Anthony's description. The Chiefs of 
Staff bave done well by us over the last 
20 years and lhe House owes it to them 
tbat their service is recc'gnised and no 
disrespect is shown to them. 

I shall now take up the substantive 
point. Shri Frank Anthony has assumed 
that the appoinlment of a Chairman of the 
Chiefs of Staff Committee is a simple affair. 
It is not so and will not serve the purpose 
unless some important structural changes 
are carried out In all the countries where 
this arrangement is adopted. the Cbiefs of 
Staff have ceased to be the heads of lheir 
Services. Tbe  Chairman presides over the 
Chiefs of Staff Committee and arrives at 
decisions covering all three Services. This 
arrangemenl is useful whe.e the Services 
are fully developed and balanced. Where 
they compete for funds, this is a good forum 
for the r. solution of differences, It has also 
relation to the kind of defence problems 
whicb the other countries bave. We have 
no overseas commitments. We bave not any 
pact. where the Chiefs have to be represen· 
ted. 

I am strong in my conviclion that, even 
where such changes are considered essential, 
,they should be evolutionary and made over 
, a period. We bave also evolvold many new 
atrangements which suit our conditions. 

A new mecbanism which we evolved 
SOOn after 1962 bas given us better divi-
dends Iban any other formal arrangements 
we could bave, This was a procedure initia-
ted by my predecessor in office, Shri Y. B, 
Chavan. This is familarly referred to as the 
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Defalce Minisler's Morning Meetings. 
Twice a week, I meet the tbree Chiefs of 
Staff and tbe tbree Secretaries in tbe De. 
'ence Ministry. and we discuss across tbe 
.table all important issues wbicb require 
Immediate SOlution as well as lay down 
long·term objectives. Tbis bas established a 
rapport between the Defence Minister who 
is politically responsible and the Chiefs of 
Staff as no other formal arrangement can 
ever achieve. 

Then, Shri Randhir Singh referred to 
the absence of direct access between the 
Defence Minister and Ihe Chief. of st31f 
This is Completely wrong. In no otber coun· 
try. dO the Chiefs of Staff have direct access 
to the Defence Minister in the same real 
sense a!J here. 

There was a reference, I tbink. 10 the 
need for  independent and reliable advice 
on military matters to the Government. 
This practice wh ereby the three Chiefs of 
St Iff meet me regularly and together make 
sure that the advice given to me i. reliable 
and independent. 

o.ft lliW'm'l' l!t!I' ~ t  ~~  : ~ 

~  <[TQ liT ~Q  ~  t ~  if ~n  

"ffi OfifT ~i  ? 

.n6R1 ~  ~ ~  

~  'l\"T <[Ier 'I\"{ ? 

SHRI SWARAN SINGH: I won't talk 
about the 'Dal' affair. Again, I am sorry I 
have to mention this becanse I noticed that 
for the frist time they made a refe«nce to 
the Chief of Staff which is not in good 
taste to say the least. Tben they said there 
may be conforming Chiefs of Staff-an ama-
zing statement for anybody to make. 

SHRI PILOO MODY ; You bave for-
gollen your bistory. 

SHRI SWARAN SINGH: It would be 
extremely difficult for any Defence Minister 
to appoint three confo''lDing Chiefs of Staff. 
All of them meet together in the morning 
meeting and we discuss matters therep-dOOrc. 
I would inform this House that these casual 
remarks affecting their integrity are detri. 
ment.t to our intere;t. and should be avoi· 

ded. It was again very erroneously mentioned 
as if there is any conflict between the civil 
servant and the representatives of tbe 
Armed Forces. I tbink we have examined it 
very carefully. There is not sueb thinl!-I 
don't know why again my friend. Chou-
dhury Randhir Singh should have thought 
that he goes and salutes the Joint Secretary. 
I don't know who informed him. 

SHRI RANDHIR SINGH 
better than you. 

I know 

SHRI SWARAN SINGH : Perhaps he 
could not recognize the badges and might 
have mistaken a co!onel for a General. 

SHRI RANDaJR SINGH ;  I know 
more than you do. 

SHRI SWARAN SINGH: This is some· 
thing which is just not ~one  We give the 
highest re'pect and in fact. I am ... 

SHRI RANDHIR SINGH; I know our 
Generals next to )OU. 

SHRI SWARAN SINGH: They are 
nrXl to me. There is no doubt. I took some 
time because S0me vital matters of recons-
truction an\.1 rcorpanization are there and 
some doubt upon the mechanism was raised 
and so. it is necessary that we should not 
create such an impression . 

SHRI RANGA (Srikakulam) We 
cannot recognize their badges because we 
do not know what they are. It is tr"e. 

SHkl BAL RAJ MADHOK (South· 
Delhi. : Take Prof. Ranga to a military 
camp for some time. 

SHRI SWARAN SINGH; It will be a 
great pleasure. He is most welcome. 

AN HON. MEMBER; Why not Mr. 
Madhok ? 

SHRI HAL RAJ MADHOK 
beel! to military camps very often. 

I had 

SHRI SWARAN SINGH: Sir, mention 
bas been made about the defence plan. There 
has been general appreciation of the new 
procedure, we have settled. M) friend. Mr. 
P. 1<\,. Deo made a "ery good speech. lie 
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made a mention tbat there should be a plan 
iii perspective. This is precisely wbat we 
have done. Tbere is the  ten ycar plan and 
a8 sOOn as we finish one year, anotber year 
is added. Therefore, all the time we bave 
got ten ~ s  perspective requirements before 
us - a 'Roll on' plan. There is another 
incentive for them to effect economy be-
cause whatever is nved by economy. tbat 
they are entitled to plough back to meet 
some other requirements of the Defenee 
Services. So, it has an inbuilt incentive for 
econom} and for improving tbe effectiveness 
of the expenditure_ 

I would like to tell the House vrry 
briefly about the objectives of defence 
planning. One is that the manpower for the 
A.rm) will be maintained "i'hhin the exis-
ting sanctioned .trength, of approximately 
8 28 lakhs but increased <fficiency wiil be 
secured by improving further the 'teeth to 
tail' ratio and by completing the re-equip-
ment of the Army with modern weapon" 
etc., which, to a very sub,tantial extent, has 
already been acbieved. Secondly, tbe 
Nwal force would be substantially stren-
gthened so that it is capable of discharging 
its ta<k simultaneously on both the sea-
hoards; base facilities would be augmented 
on both Ihe sea·boards to afford flexibility 
in tbe development and maintenance of the 
~ al fleet. Thirdl), the 45 Squadron Air 
Force would be maintained. The process 
of o ~ nisation of the Air Force would 
be continued by phasing out the older 
aircraft. Increased r .dar cover Yo ould 
b, provided for air defence. Fourthly, 
production facilities under the Depart-
ment of Defence Production for weapons, 
equipment and ammunition would be further 
augmented and modernised. New manufac-
luring facilities, where necessary, would be 
e<tablished for ,peciaised elect.onic equip-
ment arising out of tbe radar plan, aircraft 
accessories and other sophisticated equip-
ment. The above objecthes can be fulfIlled 
and executed effieiently only if they are 
deived from a perspective of 10 to IS yea". 
I bave already mentioned about tbe roll on 
plan. Tbe r01l-on plan is drawn up and 
revi.ed with tbe fullest association of tbe 
three Chiefs of Staff >nd have their full 
agree.nent. In this process the Defence 
ServiCes have a clear indication of wh . t they 

can e i ~ t ove, a period of 5 year s. Tbe 
Chiefs of Staff have been most appreciative 
of the new arrangement. It has enabled them 
to draw up relative priorit,es much more 
clearly than before. Tbe new arrangement 
has gh'en the Services an incentive for savi-
n!!Sf·savings wbicb they can use for impro-
ving their otber forms, and economy_ 

SHRI RANOA : We would like it to 
be shown separately, what it is every year 
that they have saved, and how they bave 
utilised tte saving, 

SHRI SWARAN SINOH :  A point was 
m.de by Shri Raju and several other hon. 
Members tbat the funds that are voted 
should be utilised in the best possible man-
ner I fully agree wilh th"t We have taken 
SOme con.:rete s.teps in that direction; and 
I would like to veT) briefly mention ."me 
of them, Many of the dechions which 
involve considerable outl3Y in expenditure 
are now made after the most detailed consi-
deration. And I can give you some of the 
examples. Tbey are:-

(I) A study group on maritime reco-

nnaissaucC' aircraft. 

(1) A study group on Ground-to-3ir 

mis·iles. 

(3) A study group on patrol-croft for 

the navy. 

(4) A slue'y group to develop an 
economical inventory s s~e  . of 
spares for the army. This study 
group is assisted by a firm .. findus-
trial and materials management 

consultant.. 

SIIRI PILOO MODY : Do )OU com-
putarisc your inventories ? 

SHRI SWARAN SINGH 
introducing computers also. 

(5) A Study by the Adn inistrative Staff 
College, Hyderabad, with a view 
to reorganisi, the overhaul effort 
in lAP for certain range of items. 

(6) A study by tbe Institute Manage-
ment, Ahmedabad with a view to 
aJoplion of modern management 
metbods for inventory control anll 
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provisioning of spares by HAL to 
meet Air Force requirements for 
maintenance and overhaul of air-
craft manufactured by HA L for 
IAF. 

Cost effectiveness studies have also 
been initiated in suitable case< so that 
selection from among,t the alternatives 
available is carried out on the most effec-
tive and economical basi s. I wou ld like to 
live one or two examples, The are ;-

(I) Utilisation of Layland Comet 7 
ton vehicles in lieu of 3 ton 
TMB/Shalctiman vehicles. 

(2) Utilisation of lorry mounted 
10 ton crane, as compared to 
mobile 10 ton cranes by the IAF. 

A value engineering study has been 
initiated. I am mentioning all these things 
to show that it not just that anybody sits on 
paper, the contrnl is something which is 
more concret.sed and it takes the form of 
taking all possible action to study the prob-
lems with the help of such outside assis-
tance as might be available, from experts, 
fcom management institutes and from 
.everal other organisation.. And I would 
welcome if any further improvement could 
be made 0 r any specific suggestion could be 
made by hon. Members. 

I have to make one small correction. 
It was mentioned by Shri Viswanathan 
there and he stated tbe figures about tbe 
teeth to tail ratio. He said that the teeth 
to tail ratio is 59 to 41. This is not correct. 
He said that the optimum ratio should be 
62 to ,8. Thi, is precisely the ratio that 
we have acbieved. So I would like to 
correct him on that. He had come with a 
well-prepared speech and since he has raised 
this matter, I thought I should make the 
necessary correctiooa 

A mention has been made by, I think, 
Sbri Varma on this sid.e that the pay scales 
of army personnel should also @o before 
the Pay Commission. 

The House would recall tbat my coll-
eague, Sbri P. C. Setbi, bas already made a 
statement to tbat effect. And I would invite 
the attention of the hon. Member to the 

statement laid on tbe table of the House 
on the 23rd. It will be seen from tbat 
statement that the Third Pay Commission, 
unlike tbe two earlier ones, will enquire intI) 
and make recommendations on tbe structure 
of emoluments including tbe benefits in casb 
and kind and death-cum-retirement benefits 
to personnel belonging to the armed forces, 
baving regard to tbeir terms and conditions 
of service. 

SHRI UMO\NATH (Pudukkotai) : Who 
will represent tbem before tbe Pay 
Commission 1 

SHRI SWARAN SINGH ; We sball 
represent them. There will be a team which 
will take UII their case and tbis team will 
consist of representatives of tbe services. 

-u ~  "It(f : "I) ;:r)q '!iTofi 
~  if ~~~ ~ ~ ~~  ~  
f;:rit mq ~  ~ il ? ~ 'l>1 w i:tfufua'r 
~ 

'1"1 ~  Ill!!: : mq it q) it'f ~~ 
~ t if@ ~  ~ li  mcOflfn1 ~ 'fi"<: <IT I 

~ ~ "It(f : liffc;:riic,1 ;:it 'f><: 
~ ~ I ;:rPilT r;<m,1 o ~  o ~ ~~ 
on:: ~ ~  ~ 'fiT ~  ~ i  ? ~  ~

If!Il ~ hlfufc ~il ? 

SHRI SWARAN SINGH ; Shri P. K. 
Deo referred to the Mobajani Committee. 
Tbis matter bas been agitating the minds of 
tbe bon Members and I would like to 
clanfy the position. Tbe report (f tbe 
Committee was received in August. 1969. 
Their important recommendatjons are three 
·upgradation of the s)llabus botb for Hum-
anities and Sciences to a degree standard, 
mInimum educatioDa1 qualification for 
entry into tbe Academy to be raised to a 
bigber secondat)· or equivalent with the 
age·limit of 16 to 18 or matriculation of 
equivalent to be followed by a preparatory 
course of one year with age limit of IS to 
17 years, award of dengree B. A. (Pass)/ 
B.Sc. (Pass) for tbe Humanities and Science 
streams. 

Tbe first two recommedatio ns ha \t tErn 
accepted by Goyernment and this rniHd 
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syllabus will be introduced from July. 1971. 
And new educational Qualifications will app-
ly fort he cadets from the July. 1971 course. 
The Committee has suggested that the 
N. O. A. should function as an autonomous 
institution affiliated to Ihe Jawaharlal 
Nehru University. This is under consider-
ation in consultation with the university 
authorities. I would like to add that the 
actual award of the degrees will arise only 
three years after the cadets enter the N O.A. 
under the new arrangements in 1971. 

SHRI BALRAJ MAOHOK : Why 
don't you affiliate that with the Poona 
University ? 

SHRI SWARAN SINGH: This was the 
recommedation. We can take a decision 
either way. Major General Jai Singh referr-
ed to the fact that the Territorial Army is 
short of its authorised strengtb. Government 
are aware of this and in pursuance of the 
views expressed by the Members at a meet-
ing of tbe Central Advisory Committee of 
tbe Territorial Army. a Committee has been 
set up under the cbarmansbip of tbe Maba-
raja of Patiata. Two Members of Parliament 
are also Members. This is to go into vari-
ous aspects of the Territorial Army so as to 
make it a more effective force. The reco-
mmendations of the Co:nmittee are 
expected to be available by tbe end of this 
years. 

A mention had been made that we are 
not manufacturing the small tanks. It is 
true that we have got small tanks wbich 
are of foreign manufacture. We started 
witb tbe manufacture of Vijayanta. a medi-
um tank. You will be glad to know that 
tbe performance of tbis tank is very satis-
factory. Our forces whicb are using tbese 
tanks are fully satisfied witb tbe perfor-
mance. So, it will be wrong for tbe bon. 
Members to give some figures and to ridi· 
cule tbe actual manufacturing oapacity of 
the Avadi factory. A large number of tanks 
are actu,lIy rolled out from this factory. 

SHRI BALRAJ MAOHOK : But it 
was not working upto the capacity. 

SHRI SWARAN SINGH : This can 
alill be improved. 

SHRI BALRAJ MAOHOK : It bas 
worked only up to 62%. It should work to 
the full capacity. 

SHRr SWARAN SINGH: It is true so 
far as small tanks are concerned. But I 
would like to give you this information. We 
have alread'y. commenced the design .tnd 
development of a small tank. The design 
concept is such that. based on tbe same 
chassis. engine and transmission and achie-
ving considerable standardisation. we 
would bave tbe Armoured ~ s nnel 

Carriers. In consultation with the Arn,y, we 
bave drawn up a composite ten-year plan 
for the armour. Here the House must accept 
my assurance that tbe arrangements made 
in regard to providing the Army with tho 
armoured vehicles are satisfactory. 

SHRI RANGA : How long would it 
take ? 

SHRIMATI SHAROA MUKERJEE : 
We only want tbat they sbould come befo-
re tbe Cbinese. 

SHRI SW ARAN SINGH My bon. 
friend, Shri Samar Guha besides as usual 
a powerful speech On un:::lear weapons. 

also made a mention of thellNA. personnel. 
I would like to give the latest information. 
In August 1967, I announced in the House 
the decision of Government to restore the 
balance of the forfeited pay and allowance 
of Indian Army personnel who had joined 
INA and who were dismissed or discharged 
from service On account of their a')sociatioD 
with the INA. In pursuance of this decision. 
Government orders were issued in Oct.. 
1967. The total number of personnel invol-
ved was estimated to be about 15,500. 
Upto 31·3-70 claims for refund of forfeited 
pay and allowances bave been received 
from ~  It bas not been possible to 
trace the remaining persons 631 in number 
as their addresses are not known. While 
restoring the forfeited pay and allowances 
in 1967, only tbe basic pay and .such allow-
ances as automatically go with t ~ basic 
pay were laken into account. Allowances 
such as expatriation allowance, Japanese 
compaign pay and MaIla which were admi-
ssible in specific conditions had not been 
included. However. after a review. Govern-
ment bave now decided that these allow-
ances will also be taken into account wbi 10 
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calculating the dues. The total amount SHRI N. K. p. SALVE: Let him also 
expected to be paid as a result of the latest go with them. 
decision is about Rs. 1.14 crores. 

Ch. Randbir Singh made a mention 
that there has been no increase in the 
pension of Subedar M,jors and other ranks 
for tbe last 20 years. I am afraid his infor-
mation is not correct. Tbe rates of pension 
to JCO. vary with the length of the total 
qualifying service of the category to wbich 
they belong. So far Subedar Major is conc-
erned, the maximum rate of pension bas 
increased from Rs. 145 per montb in 1952 
to Rs. 244 per montb now. 

SHRI RANDHIR SINGH 
not satisfied. 

Tbey are 

SHRI SWARAN SINGH Between 
lst June, 1953 and lst December, 1969, 
increased pensions have been granted. on 
three differeot' occasiops to JCOs and also 
otber ranks. 

SHRI RANDIDR SINGH 
for the work the} put io. 

Too small 

SHRI SwARAN SINGH: Some hoD. 
members said that rations to the Army that 
are supplied are sab-standard. This is a 
,ery dangerous statement to make. Inspec-
tion at the receiving end is very strict. I 
can say that not only at the procurement 
but at the inspection stage, very rigorous 
inspection is done. Tbe Food Corporation 
of India is nOw supplying tbe main cereals, 
wheat and rice. So this fear is not correct. 

Some hon. members bad said that dele-
gatioDs of members should be entouraged 
to ~o to forwarded areas. I welcome the 
suggestion. Some bon. members bave 
visited forward areas although sometimes 
they show undue exuberance and create 
ploblems. But on the wbole, it is welcomed 
by the armed fcrces, by the jawans. 

SHR I BALRAJ MADHOK : Send them 
in winter, not in summer. Let them not go 
there as a matter of holi.!ay. 

SHRI SWARAN SINGH : Yes. I int-
end to send some of them to Rajasthan 
border which I bave recently visited, beca-
use one has to go to tho Jaisalmer area to 
ace what it really means. 

SHRI SWARAN SINGH: I bne alre. 
ady ,i,ited tbem. Tbey should be put on 
camels. and let us see what happens ta 
them afler ten or 15 miles. 

SHRI KANWAR LAL GUPTA : Did 
yOll travel on a came! or in aD aircondi .. 
tioned car? 

SHRI SWARAN SINGH : Guptaji 
cannot think of a camel. We have been 
riding camels from childhood. 

I bave said already that the essenti.l 
programme in our Air Force is to modem· 
ioe it. Some stray remarks bave fallen from 
the wise lips of several bon. Members, and 
it is my duty to clarify the position 50 tbat 
no misapprehension or wrong impression 
is left in tbeir mind,. Our objective is the 
efficient maintenance of a moc'ern and 
properly balanced 45 Squadron Force, con-
sisting of fighters, fighter bombers bombe-
rs, strategic and maritime reconnaisance 
aircraft and transpOl t aircraft. Older types 
of aircraft which have becn in service 
with the Indian Air Force are being progre. 
ssively phased out, and the squedroDs, are 
being re-equipped witb better and modern 
aircraft. The Toofani was pbased out of 
service in February, 1968. From April, 1969 
the Vampire was withdrawn from operation .. 

al squadrons. and is now being used only 
in the training role. Tbe Toofani and Vam-
pire squadrons have been re-equipped witb 
Mig 2 I and the SUo 7 aircraft. 

The first HF-24 squadron was formed 
on 1st April, 1967. The Mystere aircraft is 
also expected to be pbased out shortly. The 
numbers of types of aircraft bas tbus been 
reduced. This is not an accident, but the 
result of a deliberate policy. 

In three or four years the figbter bom-
ber force will consist of Hunter, Gnat, Mig. 
2! (modern and improved version,), HF-24 
and SU-7 aircraft. Tbe striking power of 
Air Force has been significantly augmented. 
The strengtb of the Air Force may remain 
only at 45 squadrons, but the improvements 
made in the mainteDBDcc and setviceability 
of the aircraft ha>e al e~  paid dividends_ 
.1. oan say -with confidenco tbat. the punch 
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of tbe 45 sq uadrons is greater today tban it 
was two years ago. 

Mention was made by an bon. Member 
opposite about overhaul arrangement. I 
would like to say that all tbe overbaul and 
repair arrangement bave now been made in 
India, and even in regard to planes for 
wbich we bave not made arrangements, we 
have initiated action to actually puton tbe 
ground arrangements wbicb will be in oper-
ation before long. 

SHRIMATI SHARDA MUKERJIlE 
Is this in tbe future or in tbe past ? 

not. caD not imagine that be should 
imagine that there can be an agreement that 
we will not manufacture any ammunition. 
I want to uy categorically that there is no 
such inbibition for manufacturing any 
equipment or any ammunition or anything 
tbat we Ife have acquired from abroad 
.. batever maY be the source of origin. and 
it is womg to have any sucb feelinl. 
(Interruption) We bave aleady started manu-
facturing some pieces of ammunition, somo 
categories of ammunition, and it is our 
intention to manufacture all the ammunition 
in our country. I repeat that we have 
already started manufacturing some varielies 
and it is our prngramme to manufacture tbe 
rest also, and in thi s we will be bappy to 
get tbe support and help from whatever 

SHRI SWARAN SINGH : In tbe past sources. 
also we made with respect to some, and for 
tbe newer ones we are organising, AN HON. MEMBER In bow man), 

SHRI PILOO l'40DY : Wbat about tbe 
spare parts ? 

SHRI SWARAN SINGH: We have to 
bave a suFficient stockpile, and also we 
have started manufacturinjJ several spare 
parts. 

Major Ranjeet Singb can perbaps accuse 
me tbat I bave not taken much notice of 
bis speech I have uo intention to, but it is 
because it lacks substance. He mentioned 
a number nf things in a high-flown manner, 
but tbere is not mucb that I c,n really ans-
wer. There are one or two mis-statements 
that be made which I want to correct. 

I do not know what his soarce of infor-
mation is when he says t!Jat we have entered 
into an agreements that we will not manu-
facture ammuuition for tbe Soviet ... 

SHRI RANJEET SINGH Do not 

years ? (Interrupt/o,,) 

SEVERAL HON. MEMBERS rose--

SHRI SWARAN SINGH: Seieral hon. 
Members have made reference to our 
atomic programme and the Chainese 
programme about space. That is a matter 
which was engaging the attention of the 
House for quite about an hour and a half 
this morning. I have no thing more to add 
to it and it is not my intention to restate the 
policy. I know the hon. Deputy Speaker 
has an eye on the clock. At 6 O'clock, there 
i. some other item; and I have tried to 
cover many points. If there are olhers that 
I have left unreplied, (Interruption' if there 
are any matters which has been left. and if 
hoa. Members feel that I ,bJuld give them 
tbe replies, if they make a reference to me, 
I shan be glad to send them whatever 
furtber information they want. 

SHRI KANWAR LAL GUPTA: About 
put words into my mouth. I asked if it i8 a the border roads. 
fact, if not why are you not manufacturing 

it. SHRI SWARAN SINGH: I do not 

18 hr •. 

SHRI SWARAN SINGH: Unless you 
want to correct your statement, I am happy 
at the new stalement that you have made. 
When tbe actull t~ es i t of what you had 
said goes to you, tben you can check up 88 
to whether what I am saying is correct or 

know what bothers the hon. Mem""r, 
becausa there ha. been uniform appreciation 
of the border roads work in the desert area 
in Rajasthan and also in the mountains in 
Jammu and Kashmir and in NEFA also ••• 

~  ~~ 'Tt(f : ~  ~  ~ ? 
'flIT mil mTIf ~ ~ ~ ~  ~~ ~ , 
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SHRI SWARAN SINGH: Tbe prol"-
amme is there. It is in the budset paper 
themselves; there is allocation for it, and 
tbat programme cODlinues. 

SEVERAL HON. MEMBERS rose-

SHRI SAMAR GUHA 
point of submission. 

Sir, 00 a 

SHRI BALRAJ MADHOK You 
~ oul  extend the time. Tbis is not tbe 

SHRI BALRAJ MADHOK : We .re 
spending more than Rs.· 1200 crores on 
defence. Therefore, discussion on defence 
demands must take its proper time. It has 
been going on for two days and the minIster 
has replied. Now some other item is 10 be 
taken up. But defence is more important 
than that item. That item can come afler 
the 30th. This is more important. The 
minister sbould continue bis speecb. 

MR. DEPUTY -SPEAKER : In the 
way. (Interruption) first place, it is not open to tbe Cbair to 

revise the programme of the business of the 

SHRI SAMAR GUHA: He sbould House. 

'Continue tommrrow;  otherwise. this is an 
insult to tbis House. (lnterraption) 

MR. DEPUTY-SPEAKER : Order, 
{lrder. Hon do you expect me to bear 
wben four, five, balf a dozen Members 
speak at tbe same time? (Interruption) I 
would request the hon. lady Member to say 
wbetber she can follow wben six Members 
speak at tbe sa <1e time 1 

~ ;no Sl'o l ~ t ~  ,,'H, 
e<re l ~~  m<f.t crTof.r iii u~ ~ if@ 
~  'lilf ~ 'f;lf lTR ffi ;1"1T ~~ ~ 

~it ~ ~ I if 'f;;;r ~ Sf' aTm 'Ii': ~i  ~ I 

MR. DEPUTY-SPEAKER: Hear me 
first. (Interruption) Please sit down. The 
Minister has concluded his speech.-
(Interruption) Order. order. You do not 
allow me to finish even a sentence. 

SHRI N. K. P. SALVE: Under pre-
ssure, under your orders, he sat down. 

MR. DEPUTY-·SPEAKER: And he 
has concluded by saying that if he has left 
(lut any point, obviously, . (Interruption) 
Order, order. 

SHRI RANDHIR SINGH: The ECOs 
and some ex·servicemen are fasting opposite 
tbe Prime Minister's bouse. Wbat about 
tbem 1 

MR. DEPUTY-·SPEAKER : He bas 
requested tbe Members to kindly pass on 
all tbose points to bim and that be will 
reply. You will get tbe answer. 

SHRI P. K. DEO (Kalabandi): Tbe 
House is supreme. 11 can 'revise it. 

MR. DEPUTY-SPEAKER: Mr. Madhok 
asked me to revise the programme. If he 
is asking tbe House that is a different 
question. It is not true that the minister 
has sat down because some other item is 
coming. 

SHRI BALRAJ MADHOK He 
said so. 

MR. DEPUTY--SPEAKER: He has 
finisbed his speech. Let me ascertain from 
him. Have you fmished ~ou  speech 7 

SHRI SWARAN SINGH: A certain 
time had been  fixed and :wiibin that, I 
have tried to cover the more important 
points. Maybe one or two points have 
been left out. About ECOs, this matter 
did come up here in tbe from of a call 
attention. I appealed at that time that they 
should give up their fast and sdid that we 
are doing our best for them. We will 
do ever) thing possible to rehabilitate them. 
I have already given all tbe figures and I 
do not waot to repeat tbem. It came up 
before the House only a few days ago. I 
am sorry they are still contiouing this chain 
fast. 

SHRI RANJEET SINGH: Will you 
make SOme categorical statement about the 
ex-sonicemen 1 

SHRI SWARAN SINGH: About 
ex-servicemen, I made a fairly longisb 
statement a few days alO. It is not rusto-
mary tbat we repeat tbe same tbing. over 
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Bnd over again. About ex-servicemen, 
want to say again this is a mailer wbich 
is of tbe bighest importance and we sbould 
do everytbing when they go back to make 
them useful members of society. The civil 
administration should,belp them in every way 
Opportunities for employment in the public 
sector, in Government. in the police, ote. 
sbould be provided to them. But the 
main thing rests upon the cooperation of 
the States. That is what we tried to acbieve 
in the last meeting held at Jaipur wbich was 
attended by the representatives of Sate 
Government also. I am happy tbat the 
response from the States has been good. 
I hope they will take some follow up 
action. 

SHRI SURENDRANATH DWIVEDY 
(Kendrapara): The minister said that if 
tbere are aoy points  left, members can 
write to bim. But tbose are minor points. 
Tbe whole House was expecting a reply 
about the nuclear weapoos because of the 
changed circumstances. I rea:ise that time 
is sbort and it is not possible for bim to 
make tbat important announcement. Since 
another item has been fixed for 6 o'clock, 
I suggest that tbe minister may take some 
time, say, 20 minutes, in Ihe beginning 
tomorrow and complete bis speech. 

MR. DEPUTY-SPEAKER The 
Minister bas said that this morning for one 
aod a half hours bas been discussing tbis 
particular question and tbat he has notbing 
more to add. 

am very sorry to remark that Ihe Defence 
Minister made the statement that he bas 
referred to more important aspeclS. I do 
not know if in the country today there is 
any other issue wbich is more important •. 
more vilal, morc crUCial, more necessary 
than tbe nuclear weapons. Therefore, tbis. 
should ~tit bis reply. 

SHRI N. K. P. SALVE Only a point 
of submission. Tbe han. Defence Minister 
was properly briefed and he replied to tbe 
paints raised by members in tbe' debate 
yesterday. For various questions raised 
today, he was not possibly briefed. So. he 
said he bas run out of time, But the 
procedure of our writing to him and his 
sending;us a reply is something extraordinary, 
Then tbe whole debate will bave no meaning. 
In that case. we could have written our 
entire speeches and sent them on to him 
and he cou ld have seDt his replies. Then 
the debate will cease to have any meaDing. 
On very ~ital points made by us in the 
House, we would like to have replies on 
the floor of the House. 

SHRI SWARAN SINGH I have tbe 
highest respect for my very learned friend, 
Shri Salve. But I would like to refesh his 
memor} Ihat I devoted a considerable time 
in answering the points made by Shrimati 
Sharda MUkerjee. and she made her speech 
today and not yesterday. Though my mind 
is not as sharp as his, I have convered all 
tbe important points that they have raised, 

SHRIMA TI SHARDA MUKERJEE : 
Will you agree to have a parliamentary 
committee to go in to the structure and 

SHRI SAMAR GUHA I would like equipments 1 
to submit that in the morning we bad 
discussed an almost irrelevant issue. The 
satellite has no relevance to the nuclear 
policy or missiles. I was astounded that 
in the morning we spent one and a balf 
hours on a issue which bad no bearing, no 
relevance to the nuclear weapon aDd nuclea 
deterrents, It is a completely different 
thing. Russia and America have not 
developed any technology to use'satellite for 
military purpose yet. I want to submit 'that 
the whole country is agitated on the issue 
of nuclear deterrents by our country. In this 
House also 90 ~  ceDt of the speakers have 
in ODe form or another, raised this iuue. 
What ill !be policy of the lovemment 7 I 

SHRI SWARAN SINGH: My reply 
is a very simple and empbatic 'No". 

SHRI RANJEET SINGH: Member 
after member have made certain serious 
allegations about the army and its structure. 
Tbere are people outside, two. Generals and 
ex-cbiefs  wb.. are making similar points. 
Tbere bas been a demand for a commission 
or a parliamentary Probe. Why is the 
Minister shirking this demand for a commi-
ssion 1 

DR. D. S. RAJU(Rajabmundry): In my 
speecb I made a reference tolasser baams 
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which are supposed to be very good to defuse 
tbe incoming missiles. Could the bon. 
Minister throw some light 00 tbis ? 

"" ~ is'F ~  : ;roelillf 
~  ~ ~ a ~  "fr'f !;'<fe'fl "lJ"i!Tif if 
~~ ~ I ~  +m:<lr if; ~ ~ >.IT o:f;p:;r 
~i  f;p- ~ il  'l; l ~ if ~ ~ 

\3"if'l\T ~ ~  ~ ~ aIT'I; !iIl<'f ~ i  ~ ll  

% 'if) ~  ~ ,q. it i~  l ~ ~ 

i ~  ~ ~  ~ liT iU ~ ~ trrlf<'T 

~ I <I) if ~ f;;m 'IT<fT ~ ~ ... 

~  ... ~i l  ~ 'l\"T ~ 'ifRT 

n ~~  

MR. DEPUTY--SPEAKER 
somethiog different. 

Tbis is 

,,"mm: i l l~~ ~~ 

11"r ~ I m1if OTT t~  t ~ & ~l  it WIT 
~li  ~ f;p-6 ~ ~ lITififl<T ~ l l ~ 'l; 

h"l" ~ ~l  ~~  I ~ lJl'f<T lJlff ~ q'if 

~ ~ I ~ ~ l'fT'fill<T ~i  ~ 

'l\"T "IT ~ ~ f;p- fWilJ l'f"lT"f<r '1\"1 'ifT 

l ~~ ~ ~ ~ 'fiT m;;r ~ fuliT 
;;rrit I  1 5 ~e qla ~i  t lJl'f<T If'l;i!R ~  

~ t ~ <rg<r ~ l l ~ ;f;rr"l"li t i~ 

l ~i l ~ lJlfT"f "orit ~it t ~ l it l';lJ;P-T 

'1\""1" f<'fliT "ITit ~  'fi"f \'l:1f f'fi'l; ~l  'fit I 

SHRI PILOO MOD'\' : Sir. I am against 
continuing this debate tomorrow because 
even if tbe Defence Minister spends anotber 
hour on the debate I do not tbink he will 
give us aoy more information than he bas 
already given us. This is evident. I think 
it sbould be concluded aod if he has any-
tbing more to say it can be done in another 
,two minutes. 

1St) s ~ lI'Ii ~  : 'ITt ~~ 
~ o i ~  ;;IT ~~  ~ a:rgcr l ~~~ 

"fC'fT ~ I ~ l ~~l ~l it ~ 'l;J1S<}"ffa 
it;ml!f ~~ ~~  m-..: m lJTV ~  

~o ~o 'm'l;o if; ~ ~ l ~ ~ I 

if "m<!T ~ f;p-f7mT l'f..n "11 ~ '1'1; i:<rTif 
~ ~  a:rcrTit fi> ~  'flIT ~  ~ I 

SHRI CHENGALRAYA NAIDU (Chi. 
lIoor): I wanted to know from the hon. 
Minister: on Nepal border Pakhtanis and 
Chinese are crossing to our side, Pakistani. 
are creating trouble and tbe Chinese are 
coming and taking photos and getting 
information, What steps are you taking 
on the Nepalese horder ? 

"" ;;(0 $1'0 ~  ifll''lfr l'f\'l:R<T ~ 
"fTififT ~a  ~  f'l\" ~ i  11r'lfl if; f.llfffi 
~  i i ~ "IT ~~~~ 

WIim: \'Ill)' ~ ~ ~ ~ ;,if'l; fuit 

'm'f 'flTT ~ ~ ~ ~ ? 

~ @' <Til: 'llT "fTififT ~  R' f'fi 
~~  ~  f';;flJ'l\T ml'fTit'frn ij-OImfr 
t ~il  ~l ~ ~ i ~~ 

~~  \3"if'fiT ~ if; forit'm'f 'fir cr'l;q; 

~ 'flIT VcI"ITl'f f'PliT ;;rr W ~ ? 

"'" full ;rmqvr (Offill): if ~ ~ 

~ 'lfRifT ~ R' f;p- !q'f'f %lfT"f<r'T ("I' 
'1\"1, ;;IT il:l'fm ~a~  ~~~  ~~ l i ~ 

~ ~ ~~ ~  ~ ~ l  'l: fnrit 'flTT 

~~~  

~ ~  lJlfT<'f ~ ~ f.!; IT<iTif l'f<'lT 
if; ~ ~ ~ <iTT 'fj'hr 'l; ~ l li~ t~ s 

ii l~ ~ ~ ~ ~ ~ t 1965 Of:)-

~ t o ~l  ~i i  f"l"it mtr 'f'rT 'H ~ ~ ? 

SHRI SWARAN SINGH: My hon. 
friend. Shri Salve asked me as to why the 
Chief of the Air Staff is continuing to be 
the Chairman of the H. A. L. This is a 
very temporary arrangement. He is only 
a part-time Chairman. Tbis arrangement 
is not intended to he made permanent. We 
are on the look-out of tbe suitable Cbair-
man and we will take a decision before 
long about having tbe permanent Chair-
man. 

In reply to a quclJ raised by my h!ln. 
friend, Dr. Raju, it is our intention to have 
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B better system for  communication and, 
if there is anything else, I will di,cuss it 
with Dr. Raju. I will try to understand 
him and I "ill find cut from him what is 
exactly in his mind. I attach due impor. 
tance to his suggestic n. 

About the Nepal border, the hon. 
Member mentioned Ihat Chinese and 
Pakistanis are crossing into our territory. 
I have got no such complaint that any 
Chinese have strayed into our territory 
throught Nepal border. That information 
is not correct ... (/nlerrup/io.ns) 

DR. RAM SUBHAG SINGH (Buxar) : 
There are hundreds of Chiness coming into 
our country .. (Interruptlo.ns) 

SHRI SWARAN SINGH Crossing 
from the Nepal border into our country. 
That was the point he raised. 

"" i~ <'m'S 1ft,,: ~ i 'i\"'l> ~  

l lt~  i l~ ~ ~~ ~ I 

AN HON. MEMBER 
Pakistanis ? 

What about 

SHRI SWARAN SINGH: Not from 
this border. Between East  Pakistan and 
our territory, there has been this illegal 
movement into Assam, into tribal regioD 
and, to some extent even in Bengal, But 
the securily arrangements have been very 
much tightened up. This movement, if 
any, now just does not exist. 

About the ECOs, I have already ans· 
wered that it is our desire to do everything 
possible for them. 

On the Nepal side, we know that 
Chinese come right upto the o ~  Tbere 
are Chinese technicians. Chinese workers. 
Cbinese engineers, wbo are building several 
projects, including road building projects, 
in Nepal. I cannot say that none of them 
comes to the border. We should not 
become ao obssessed by this eilher. We 
sbould always Jee it in proper perspective. 

MR. DEPUTY-SPEAKER Now, 
there are a number of cut motions. Shall 
1 put them to vote together? 

SOME HON. MEMBERS: One by one. 

MR. DEPUTY·.SPEAKER : First I put 
cut motion Nos. 25 to 29 and 40 in the 
name of Shri Kundu to vote. 

CUI mo.tio.ns No.s. 25 /0. 29 & 40 were 
• put and ntgati.ed 

MR. DEPUTy • ..gPEAKER : Now I 
would put cut motions 66 to 84 moved by 
Shri P. K. Deos to the vote of tbe House. 

Cut mo/io.ns No.s. 66 Ip 84 were put 
and negatived. 

MR. DE,\UTY -SPEAKER : Now I 
would put cut motion No. lOt of Shri 
Shiva Chandra Jba to tbe vote of the 
eouse. 

Cut molion No.. 101 was put and 
negativt'd. 

MR. DEPUTY·SPEAKER : Now 
would put cut motion No. 102 of Shri P. 
K. Deo to the vote of tbe House. 

CUI mo.tion No.. 102 was put aud 
negmived. 

MR. DEPUTY· SPEAKER : Now I 
would put cut motions :03 to 111 moved 
by Shri Ramavatar Shastri to tbe vote of 
the House. 

Cut morons Nos. 103 to 111 were pul 
and negati.ed. 

MR. DEPUTY·SPEAKER Now 
would put cut motions Nos. 112 to 122 
of Shri O. p. Tyagl to the vote of the 
House. 

Cut motio.ns Nos. 11210. 122 wet'" 
put and negatived. 

MR. DEPUTY· SPEAKER : wonld 
tben put cut motions No. 123 to US 
moved by Sbri Rama.atar Sbastri to the 
vote of the House. 

Cut motions 123 10 138 were pur and 
negarived. I 

MR. DEPUTY·SPEAKER I would 
new put cut mOlions Nos. 139 '0 156 
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moved by Shri Beni Shanker Sharma to 
the vote of the House. 

Cur molions Nos. 139 to 156 were 
pur and negatived. 

MR. DEPUTY-SPEAKER Now the 
questioo is : 

"That the respective sums not exceed-
ing the amounts shown in the fourth 
column of the order paper, be granted 
to the President to complete t!!e 
sums necessary to deflay the charges 
tha t will come in cousre of payment 
during the year ending the 31 st day 
of March. 1971. in respect of the 
heads of demands entered in the-· 
second column thereof against Dema-
nds Nos. 1 to 5 and lOS relating to 
the Ministry of Defence." 

The motion wa. adopted, 

[The olio~ for Demand, for Gran/s, 
which were adopled by Ihe Lok Sabha, 

are reproduced beloMl Ed.) 

Demand No. I Ministry of Defence 

"That a snm not exceeding Rs. 
1.54.73,000 be granted to the President 
to comp/tte Ihe sum nectssary 10 de/ray 
the charges wbich will come in course 
of payment during the year ending 
the 31st day of March. J971. in res· 
pect of 'Ministry of Defence· ... 

Demand No. 2/ Defence Services, 
Effective/Army 

"That a sum not exceeding Rs. 
6.55.74.17,000 be granted to the President 
/0 complele Ihe sum nc:es.,ary to defray 
the charges which will come in course 
of payment during the year ending 
the 31st day of March. 1971, in 
respect of 'Defence Services/Effective-
Army'." 

Demand No 3/ Defence Services. 
Effective-Nayy 

"That a sum not exceeding Rs. 
48.57,50,000 be granted to the President 
to co np!ete the sum neees.-ary til defray 
the charges which will come in COllrse 

(Atn2ndtn2nt) Bill 

of payment during tbe year endioll 
the 31st day of March. 1971. in res-
pect of 'Defeuce Services, Effective-
Navy· ... 

Demand No. 4/ Defence Ser./ces. 
Effecthe/ Air Force 

"That a sum not exceeding Rs. 
1.76.25,00.000 be granted to tbe President 
to complete the sum necessary 10 defray 
the cbanges which will come in course 
of payment during the year ending 
the 31st day of March, 1971. in res-
pect of 'Defence Services/Effective-
Air Force·.u 

Demand No.5 Derence Services! 
NOD·Effecti,e. 

"That a sum not exceeding Rs. 
38.31.67.000 be granted to the President 
to comp/,'e the ,um necessary to dt,ray 
the charges which will come in course 
of payment during the year ending 
the 31st day of March. 1971, in 
respect of 'Defence Services/Non-
Effective· ... 

Demaad No. I05-Defence Capital 
Outlay. 

"That a sum not exceeding Rs. 
1.15.83,33.000 be granted to tbe Presi-
dent to con/plete the Jum necessary to 
defray the charges which will come in 
couroe of payment during the year 
ending tbe 31st day of March. 1971, in 
respect of 'Defence Capital Outlay· ... 

18.18 brs 

CONSTITUTION (AMENDMENT) 
BILL-Conld. 

(Omission of a,'icle 315 ) by 
Shri Madhu Limaye. 

MR,DEPUTY·SPEAKER : Mr, Hanu-
manthaiya. 

SHRI HANUMANTHAIYA (Bangalore): 
The Bill that has been broughi before this 
House by Mr. Madhu Limaye is a welcome 
measure. He has the distinction of convert· 
ing the Treasury Benches to his views. 
This is one of tbe rare occasions when 


